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de.centralizted set-up located near 
Nataapur. 

(d) Kakinada is situated very near 
to Narsapur-Razole structure. On-
shorEa' and oft·shore operations can be 
advantageously conducted trom Kaki-
nada itself. 

(e) The Minister of Petroleum 
should personally pay a visit to Nar-
sapur-Razole structures immediately, 
to hold a high level meeting to expe-
dite action on the above lines. 

(In~rruPtions) .... 

~IR. SPEAKER: Nothing should be 
recorded which is said without my 
permission. 

(Interruptions) ...... 
SHRI K. LAKKAPPA (Tumkur): 

Before that I made a submission to 
you. 

Mr. SPEAKER: He is on 377. I 
have not allowed that. (Interruptions) 
No, no. Prof. DanCliavate. 

PROF. MADHU DANDAVATE 
(Rajapur) : Before I move the mo-
tion ..... . 

MR. SPEAKER: Now you have to 
move the motion. I would like you 
to move the motion first. 

PROF. MADHU DANDAVATE: 
I \vill move the motion, 'but in order 
that there should be peace I only re-
quest you to call them. 

MR. SPEAKER: I have called them 
so many times; I have called them on 
the Floor of the House and to come to 
my chamber and discuss the matter 
with me. This is beyond the limit. 

(Interrnptions) •• 

MR. SPEAKER: Nothing is to be 
recorded without my permisSion. 

(Interruptions) •• 

MR. SPEAKER: As a Speaker, I 
have to uphold the clipity o~ the 
House, the rules and the impartial.!ty. 
I knOW' how to do it and I am gomg 
to do it. Prot. Dandavate • 

•• Net rftO!'ded. 

SRB! EDUARDO FALEIRO (M'or-
mugao) : I am on a point of order. 
Under Direction 2 (vi) I had given a 
noti~e of breach of privilege. 

MR. SPEAKER: I have taken note 
of it. 

SHRI EDUARDO FALEIRO: It is 
precisely the same, that there is an 
incident which is reported in the 
paper and shown by Mr. Bagri. 

MR. SPEAKER: I have that. 

SHRI EDUARDO FALEIRO: This 
gentleman has cast aspersion to the 
Chair and it went to the Press. 

MR. SPEAKER: We will look 
into it. (Interruptions) Prot. Danda-
vate. 

12.54 hrs. 
MOTIONS RE: STEEP RISE IN 
PRICES OF ESSENTIAL COMMODI-

TIES 
PROF. MADHU DANDAVATE 

(Rajapur): I beg to move: 
"That this House expresses its 

deep concern at the steep rise in 
prices of essential commodities and 
recommends that urgent steps be 
taken to bring down the prices." 

(Int.erruptions)· • 

..n 't~ ~ (~) : tf-~ 
Cf)T ~ ~ ~ I *. . 
Shri Mani Ram Bagri then left the 

Hou..se. 
(Interruptions ) 

MR. SPEAKER: People will listen 
to us· then they will decide. , 

PROF. MADHU DANDAVATE: 
I am sure that the subject-matter of 
this notice is such that Members on 
both sides will 'be deeply coneemed 
about it and I hope that the debate 
on this motion will ultimately lead to 
evolution of some concrete and cons-
tructive suggestions by which the ris-
ing prices can be checked, and the in· 
flationary pressure on the economy 
can also be avoided. 
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. The price of essential commodities 

like sugar, kerosene, diesel is rising 
exorbitantly. The inflation in the 
country has reached a rate of about 23 
per cent; it is a very dangerous sit~a
tion. I have with me the latest reView 
of the price of agricultural commodi-
ties and for the benefit of the House, 
I should like to quote some figures 
about the essential commodities. If 
you try to find out the percentage 
variation in the price of some COm-
modities in the entire year, you will 
find that as far as sugar is concerned, 
the variation is 162. per cent; for gur 
it is 108 per cent; for groundnut at 
Madras market it is 42 per cent, for 
jute goods, hessian for instance, it is 
23.2 per cent, fOll bajra it is 55 per 
cent, fOr rotton it is 21.5 per cent and 
for rice it is 10 per cent. On the sub-
mission of the Petroleum Minister Mr. 
Veerendra Patil himself in this House, 
it has become clear that for the im-
POrt of crude oil last year, the govern-
ment was required to spend Rs. 4000 
crores and for the year 1980-81, on the 
very admission of the Minister of 
Petroleum it is clear that we will be 
required to spen<;l about Rs. 5,000 
crorE'S. That is going to be the inci-
dence of the import bill. It is a very 
important problem. I hope and trust 
that the government will try to evolVe 
a certain procedure and machinery 
with the help of which this problem 
regarding crude can be solved in the 
best possible method. Industries must 
be told that they shOuld be able to 
export certain industrial products and 
we should be able to get foreign ex-
change; by this very process it should 
be possible fur Us to meet additional 
pressure and burden that had been 
created by the crude import hill. 

Various factors are responsible for 
creating inflationary pressure on the 
economy. The greatest factor is the 
impact of the parallel black money 
economy in the country, secondly, the 
increasing trend of deficit financing, 
thirdly, the imbalance between money 
supply and production and lastly, our 

failure to streamline the public dis-
tribution system. rationalise contr.els 
and evolve a machinery and ptocess 
by which there will be adequate aug-
menation of investments and also of 
savings. These IQre the problems that 
1S.00 hrs. are to be taken note of. To 
takle the problem of inflation equation 
on the economy I 'W()uld :'ike to deal in 
some depth about the parallel black 
money economy. The authentic docu-
ment is available 1x> us. I would like to 
thank my colleague Shri Jyotirmoy 
Bosu who in the Fifth Lok Sabha had , 
tried to unearth Interim Report of the 
Taxation Enquiry Committee i.e. 
Wanchoo Committee. In the begin-
ning it was indicated that tliere is nO 
authenticity of the Report, 'but ulti-
mately it was established that the Re-
port which Shri Jyotirmoy Bosu had 
produced before the House, was an 
authentic document.. I would like to 
draw the attention of the Government 
and through you the attention of the 
entire House a'bout some of the 
important aspects that have been 
brought out by the Wanchoo Commit-
tee Report. ~ far as that Report is 
concerned they followed Kaldor me-
thod to estimate the extent of the 
black money that is already in circu-
lation. Already available with them 
is the data for 1960-61. The process 
that they follOWed was-they tried to 
flnd out what is the assessable non-
salary income; what is the actual as-
sessed income. And finding out diffe-
rence between the two, they were 
able to find what is the extent of 
,unaccounted income in the year 1960-
61. If I am right, it was estimated that 
unaccounted income in 1960-61 was 
of the order of Rs. 700 crOres. Since 
the velOCity of circulation is five, in-
come veloicity is five, if you multiply 
that by five, you roughly get the ex-
tent of the black money that is invol-
ved in various deals and transactions. 
That leads us.:to the conclusion that in 
1960-61 the black money was Qf the 
order of Rs. 3,500 crores. They want-
ed to make the projections for 1969· 
70 and an ingenious method was follo-
wed by the Wanchoo . Committee. 
'I'hey did not have the assessment and, 
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therefore, they followed the procedure 
~ trymg to find out what is the in-
~rease in the national income. Since 
from 1960-61 to 1968-69 the increase in 
the national income was of the order 
'Of 100 per cent, they took it for gran-
ted that the black money also increases 
in the same proportion in which the 
national income increased. Therefore, 
since 1960-61 unaccounted income was 
Rs. 700 crores they took it for granted 
that in 1968-69 it is Rs. 1,400 crores. 
Actually, it is likely to be more, but 
not less. Since income velocity was 
of the order of five, if you multiply 
that by five, you can roughly esti-
mate-in the year 1968-69 the black 
nloney was of the order of Rs. 7,000 
crores. This is the position in 1968-
()9 and I am sure the black money has 
not gone down. 

13.03 IU"s. 

[SHRI V. SHiVRAJ PATIL in the Chair] 
The extent of black money has in .. 
creased. The pressure of black 
mO!1ey on the economy of the country 
is the real inflationary pressure on the 
country and that has caused higher 
lnflation and at the same time that has 
resulted into scarcity. 

Let us try to find out how the 
black money has been utilised and 
that itself will indicate to the Govern-
ment what steps must be urgently 
taken to see that the black money is 
unearthed. The utilisation of black 
mone) is mainly made for-

1. Secret business transaction.;. 
2. Gold jewels and luxury goods. 
3. Clandestine deals involving the 

foreign exchange. 
4. Purchase of commodities for 

holding, leading to artificial 
scarcity. 

5. Speculation 
6. Black market. 
"1. Purchasing illegal quotas per-

mits and licences. 
8. Secret commissions and tran-

sactions. 
'9. "On money" 'in business tran-

sactions. 
10. :Deposits in foreign banks. 

11. Donations to political parties. 
These are the aspects that had to I be 
taken note of by the Government 
while trying to devise measures and 
methods by which black money in 
the country can be completely elimi-
nated at least dug out to a very ,reat 
extent. If you want to immobilise 
black money already in circulation, 
one of the effective measures to be 
taken is demonetisation. Members of 
the opposition have been consistently 
demanding that in order to dig out. 
the black money in the country, the 
radiral step of demonetisation must 
be taken. We were alwayS told by 
former Finance Ministers that this ex-
periment -of demonetisation was tried 
in 1946 and it failed. Let us try to 
find out why the experiment failed in 
1946. When dem()netisation was 
undertaken by. the then Government in 
1946, they demonetised the currency 
notes only of B.s. 1,000 and above. 
'f en rupee and hundred rupee notes 
were cOlnpletely untouched. What 
was the extent of currency notes 
of 10 and 100 rupee denomination in 
1946? They were roughly of the order 
of 76 per cent of the total currency 
existing in the country. When y-ou try 
to implelnent the measure of demone-
tisatlon if It does not touch 76 per cent , 
of the currency, y'.)u do not expect 
the demonetisation process to succeed. 
Od the contrary, in October, 1944, de-
monetisation was undertake:1 by the 
Government of Belgium. They saw 
to it that 100 francs, 500 francs, 1000 
francs and 500 francs-all these \vere 
completely demonetised. The result 
was, they introduced the measure of 
demonetisation in October, 1944 and 
by December, 1944, actually the cl.¥T-
cncy contracted from 16 CI""res of 
francs to 5 crores of francs. That is 
the standing illustration as to how 
demonetisation can be effectively 
bl'Xlught about and how black money 
can be Immobilised in the 
country. Therefore, if demonetisation 
has to be effective, not only 1,000 and 
10,000 rupee notes should be demone-
tised, but you will have to touch the , 
lower currency notes also. If that is 
done, probably demonetisation wi:l be 

ab1e to unearth the black money or 
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immobilise the black money in 
circulation. 

As far as the other aspects are con-
cerned. I am quite clear in mY mind 
that demonetisation in isolation will 
never succeed. It has to be made part 
and parcel of a package deal. Unless 
the measure of demonetisation is lnade 
part and parcel of a package of mea-
sures, we will not be able to check 
the inflationary pressure on the eco-
nomy. Therefore, I suggest that in 
addition to demonetisation, the follow-
ing package of measures must be 
undertaken: 

1. Demonetisation. 
2. Restriction on the accumulation 

of gold. 
3. Ceiling on income, property and 

expenditure. That has 'been the de-
mand of the entire opposition for 
years together. 

4. Acceptance of the Raj Committee's 
recommendations to club agricultural 
and non-agricultural incomes for 
purposes of taxation. One of the 
lacunae in our entire taxation machi-
nery has been that some of the kulaks 
and sonle of the rich men in urban 
industrial areas try to pass on a part 
0'[ their urban incomes as agricultural 
income, as a result of which in some 
of the State they go comp~etely scot-
free. That is ane of the sourcE'S of tax 
ewsion. The Raj Committee has laid 
the maximum stress on this point that 
agricultural incomes and non-agricul-
tural incomes must be clubbed toge-
ther. Only by clubbing together the 
agricultural and non agricultural 
incomes, it will be possible for us tt() 
see that tax evasion in this particular 
area_. is completely elim'inated. 

Then there is the problem of sugar 
production. The entire sugar industry 
is in a complete mess. In the Fifth 
Lok Sabha,. I had initiated a debate 
on the Bhargava Commission's report 
os the sugar industry. I do not want 
_, eo into details at this stage in a 
diseussion on the general question of 
mftationary preSSUre and rising prices. 
Ther~ ~ be a sepa:rate discussion on 

the Bhargava Com.m.iGsion's repart 
agai11. r may recall that in the Fifth 
Lok Sabha, I had initiated a discUS$ion 
on the Bhargava Commission' 8 report 
and I gave elaborate statistic,) as to 
how many sugar mills are there, how 
many are more than 50 years old" 
how many mills need complete over-
hauling, how many mills are making 
full use of their capacity, how many 
are having under-utilisation of :!apa-
city, in how many cases the manage-
ment has been completely distorted,. 
etc. All these aspects were completely 
discw3sed. One point I stressed at that 
time was tbtis. I would' like to plead 
with the new Government to take 
note of it. One of the re8l3ons why 
the industry in the field of suga.r is 
not properly managed is that neither 
the private sector nor the public sec-
tOr feel any stake in running the 
sugar indut'3try. In the past the ruling 
party utilised the nationalisation of 
sugar industry as a sword hanging on 
the sugar baron.,;. They only threaten-
ed them that they were likely to na-
tionalise the sugar industry but they 
did not do it. Therefore,. because it 
was kept hanging, this problem was 
not solved~ What happened' \vas that 
the private sugar barons did not know 
whether the industry- would remain 
with them or whether it was likely 
to lbe nationalised. So, they had no 
stake in adequately managing the in-
dustry. At the same time, because the' 
industry was not nationalised, we 
could not get the advantage of the 
public sector management. Therefore" 
really the sugar industry ha:; been ly-
ing on the border line of private sec-
tor and public sector. I may be allowed 
to say that, I think, the sugar indus-
try's caa-;e has been referred' to the 
boundary commission. One does not 
know whether it will remain in the 
private sector Or whether it will go to 
the public sector. And because of this 
uncertainty about the nature of owner-
ahip of the sugar il'\dllstry, you will 
find that there is less of'diciency,. the 
fall in production bas-been very great 
and as a result of that', .. number of' 
complicatiOns; have been- created. 
TherefOre; :t WDUld'- r.eQPest. th. QOv-
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ernment to addrEGs yourselves to the 
task of examining the Bhargava Com-
mission's report in depth. I hope and 
trust that they will arrive at definite 
conclusions so that a firm decii3ion will 
be taken on the question ot nationali-
sation of sugar industry. If yOU decide 
not to nationalise, then I can under-
.,tand your point of view. Even then, 
declare that for ten years you are not 
going to nationalise. If you are going 
to nationalise, take them over com-
pletely; let there be no uncertainty 
about the ownership of the industry. 
It is the uncertainty that creates a 
non-stake in the industry and that 1s 
responsible for the bad management 
and alsO' fall in production. 

Another aspect to which I must 
draw the attention of the House is the 
quet3tion of cost stru~ture. In this 
country as far as prices are concerned, 
the,re is nQ rational linking up of the 
prices with the amount of cost that is 
lnvolved in the production process. 
Dr. Ram Manohar Lohia in this (Very 
House when initiated a very interest-
ing debate, had drawn the attention of 
this House that a time had come when 
the government must COme forward 
with a concrete proposal a3 to what 
will be the ratio and relationship bet-
ween the cost of production of a com-
modity including the transportion and 
storage charges and the actual price < 

that has been formulated. I hope, 
more attention will be given to this 
problem and a definite relationship 
between the two will be established. 

Then there is the problem of parity 
between the industrial goods and the 
agricultural produce. This is an im-
portant Iproblem. Sometimes,. it is the 
interest of the consumers that is not 
guarded and sometimes, it is the inte-
root of the producers that is not guar-
ded. As a result of that, sometimes in-
ju,stice is done to the consumers and 
Gometimes injustice is done to the 
agricul tural producers. What is requir-
ed is a balanced view regarding the 
prO&I~m of prices. The recent prob-
lem of the oman growers had sharply 
focussed the .~tention of the Lok 
Sabha. In the past, when the general 
eleetfonIJ took pIaee, oniofts bad be-

come extremely costly. At that ttmt!',. 
it was the consumers that were hit. 
Now, the prices have gone too down 
and that is hitting the agricultural 

d 
,I 

pro UCeTl1, the onion ,growers. There-
fore, the time has come when the Go-
vernment must come forward with a 
remunerative price to the onion gro-
wers. At the same time,. the middle-
men must be eliminated completely 
so that whatever is available, that 
goes to the growers and intermediaries 
are not able to exploit the entire situa-
tiO'n. 

As far as the production process is' 
concerned, I take one illustration. 
Take, for ID'3tance, textiles. As far as 
textiles are concerned, large number 
of varieties of cloth are produced by 
the textile mills. Ours is a developing 
economy. In a developing country we 
cannot afford the luxury of producing 
varieties of cloth. If more varieties 
are produced, the cost of production 
will also increase because the entire 
production procedure becomes com-
plex. Therefore, the time haG come 
when a developing country like ours, 
which had raised its voice of socia-
lism, mus1t make up its mind whether 
We shall h8JVe 3,000 or 5,000 varieties 
or[ cloth, or We will concentrate on 
th~3e varieties of cloth which are re-
quired by the common people. This is 
a point that needs to be stressed. You 
might have difference of opinion with 
certain political structures of different 
countrie3, but China is one country in· 
which they have made up their mind' 
that, sO far as the production pattern 
is concerned, it is the necessity of the 
commoron man which will guide as to-
what will ,be the structure of produc-
tion and, on the ba3is of that, they 
tOok a decision on the question whe-
ther they can afford the lUXUry of 10' 
many varieties of cloth or they have 
to emphasize on those rvarieties which" 
are required by the common man. 
This is a problem to which we must 
address ourselves and, I &ttl. sure, if' 
that is done, this problem. can be,. 
tackled to so~e extent. 
Th~re is another prOlblem, and that 

is the question of money sUPPly. r 
know tha.t the probl~ Of mofte)'l IItlp-
ply is extremely eeute. I remember" 
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when OUr Government came to power, 
'we found a large number of States 
had over-drafts; there was heavy de-
ficit financing and, as.a result of that, 
th~ inflationary pressure on the eco-
nomy wa:s very hlgh. I think the time 
has come when we most decide up to 
-what· percenq:tge the money supply 
can be allowed to increase per year. 
Many economic experts have been 
feeling that lif we try 'to allow lllore 
than 5 per cent increase in the money 
supply in the country, there is likely 
to be dangerouG situation and,. because 
of the gap ibetween the money supply 
01) the one side and production On the 
()ther, it is likely that the inflationary 
pressure On the economy will grow 
and, as a result of that, the prices will 
'Continue to rise. This perspective must 
be taken in to account. 

I have tried to place before you the 
general framewprk, the pOlicy frame 
work in which all these ~roblems can 
be tackled. Questions 'of details are 
deliberately not touched, because I do 
not want to miss the wood for the 
1ree. Therefore, I delibecately concen-
trated on Gome of the Inajor basic 
policies to which the Government 
have to address themselve'3. There 
need not be any partisan attitude, as 
far as these problems are c-oncerned. 
'1 am sure that the Treasury Benches 
feel equally conc~I1ned about the 

problems that I have raised because 
they are problems which require ur-
gent solution. 

I hope and trust that, like SO n'uny 
debates this debate will not be 
merely' recorded, but will be taken 
note Of by the Government and con-
crete policies would be formulated, 
and in formulating the policies the 
me'l'llbers of the Opposition also will 
be taken into confidence. I hope. they 
·will be able to formulate rabenal, 
well-defined policies, on the basis of 
Which we will be able to tackle the 
problem of rising prices. 

if the problem. of rislng !)rices is 
not tackled, our experience for the 
last seven years indicates that when .. 
ever the prices become unstable, the 
political -structure aho becomes un-
stable. 

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): And 'Vice ve7-SU. 

PROF. MADHU DANDAVATE: 
Yes, and vice versa. If the structure 
of prices becomes stable, in that case 
the political structure also becomes 
stable. I do not equate stability with 
status quo. We stand for stability, 
political stability, financial stability 
and economic stability. But our con-
cept of stability is not stability to be 
equated with status quo. We want 
stab:ity to be reconciled with claims 
of change. Therefore, the policy 
framework that I have suggested will 
require a radical orientation in the 
basic economic policies of the Govern-
ment, and if these radical policy var-
iations are made, only in that case 
stability can be achieved. Therefore, 
I must make itt very clear that when 
I stand for economic and political 
stability, I do not want any status quo. 
I want stability to be reconciled with 
claims of social change and economic 
change and, therefore, in the context 
of that, I hope and trust Government 
will take note of the various sugges-
tions that I have made about the con-
crete formulation of economic policy 
and will come forward to see that the 
rising prices are checked and the in-
flationary pressures on the economy 
of the country are removed. 

• SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to move: 

"That this House notes with deeP 
concern and anguish the unprece-
dented price rise and widespread 
blackmarketing of many items and 
recommends that a net work of pub-
lic distribution system be created 
within three months from date." 

Mrs. Indira Gandhi before the last 
elections as usual had promIsed-in 
1971 she' gave the slogan of garibi 
hatao-she started by saying that the 
Janata Government has not been able 
to control the price rise but "if I 
come back to power, if you vote 
me b(lck to power, I shall check the 
prices". She knew it very well that 
she was talking through her hat, be-
cause it is not possible in a capitalist 
system to check inflation or to check 
the prices. 
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ComIng to the' rate, (of fpftaUon. .In 
reply to a, questiOn of ,Shri Satis~ 
Aggarwal, dated 21st March, 1980, It 
was state that the annual rate cf 
inflation with reference to the whole-
sale price index, with base 100 f'Or 
1970-71, as on 12-1-80 after the Jan~ta 
Goverriment was thrown out of eXlS-
tence, kicked the bucket, was 20.5 
per cent. The annual rate as on 1st 
March 1980 increased to 23.8- per cent. 
In one-and-a-half months, therefore, 
the increase has ,been 3.3 per cent at 
the wholesale price rate index and 
at the retail level it has been 10 to 
12· 'per cent. 

Sir, the inflationary pressure is a 
..continuation of the past trends which 
have ;been caused by. various factors 
including inappropriate policies c~nd 

ineffective management of the economy 
by the previous 'Government. I do 
not know how long they will go on 
repeating that, but We know this 
much that ,the Janata Government 
followed the path of what the Cong-
ress Government left behind and the 
Congress Government is following the 
path of what the J anata 'Government 
left be~ind. Therefore, beggars can-
not be the choosers. We, the spokes-
men o,f the have-nots in the country, 
we the beggars haVe nothing to choose 
in between. Let them go On doing it. 
It does not matter. 

In the last 32-1/2 years, the Nehru 
dynasty has ruled for a bout 28 years 
-ror 17 years late Jawaharial Nehlu 
and Shrimati Indira Gandhi for 11 
years and Janata in between-forget 
about late La} Bahadur Shastri-
about 2 years and 4 months. Mrs. 
Gandhi came into power in March 1966 
and went out of power in March 1977 
and the rise during that period-I 
take the responsibility to what I say 
-had ,been 135 per cent average and 
136 per cent on primary food articles. 
That is the wholesale increase 'and at 
the retail level in this periOd of golden 
era or the 'Dynamic Decade', the rise 
in the retail market for essep.tial com-
moditie~ - the basic food articles, had 
been. BOO to 400· per cent because that 
has be(tn, a Government of the black-
marketeers, by the bls'ckmarketeers 

and for the blackmarketeers. They 
could not touch them. If' they to·uched· 
them, they would not politically ~ 
operate. 

(Interruptions) •. 
SHRI K. MAYATHEVAR (Dindi-

gul): You were telling at that time 
also that persons whom you supported 
were all smugglers and blackmar-
keteers. 

SHRI JYOTIRMOY BOSU: Let us 
take the year 1973 ... 74. It was the 
worst year and it had a record infla-
tion. The monthly rise was unprece-
dented. It was! between 2.5 per cent 
to 3 per cent per month. From Sep-
worst 1973 to September 1~74, in one 
year the rise was about 32 per cent . 
Where was the Janata Government at 
that time? Where was Mrs. Gandhi 
and her henchmen that we find here? 
In the height of Emergency when they 
wanted to discipline the nation with a 
stick, when the jails were filled with 
~-1/2 lakhs as' written by Bernard 
Levyn, the famous political com-
mentator who came from abroad-
did she want to discipline the nation? 
That is the idea they have been 
selling to people that "by disciplin-
ing the nation I shall stOp ·black-
marketing and control the prices." A 
capitalist system cannot do that. She 
did it with the sole object of consoli-
dating herself and her dynasty in 
power. From 23rd March 1976, in the 
height of Emergency, till 11th Decem-
ber 1976, there was a rise of 11 per 
cent at the wholesale level and the 
retail level is always 3 to 4 times 
above that. For the whole of 1976 the 
rise indicated in the wholesale prices 
was 11.9 per cent. 

Sir, the hon. Minister, Mr. Pranab 
Mukherjee is new to his portfolio, I 
would not say anything harsh just 
now, you will wait and watch him. 
During 1977-78 and 1978-79 when the 
Janata was in power, what· was the 
price rise? Was it next to nothing? I 
am not taking the :brief of the Janata 
Parfy. YQU give .us the figures, you 
enlighten the House". What ' w.s, the 
price rise in 1977:"78 arid 19'19-;'19? 
The di.sita.stter star!ted when' Charan . 
Singh took over. It was the 1979-80 
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Budget that brought fire to th~ coun-
try. Prices started shooting up. 
The fire started them. 

Now. Mr. Venkatanunan believes in 
the Birla way of controlling the eco-
nomy. I am not imputing motives, 
but this is what he said in reply to 
a question, that total Governmental 
control over stocks was not being 
contemplated at the moment. Without 
control over stocks, how can you 
check prices? HOW can you check 
prices when the key of the store room 
is not in your hands? Am I a child 
that I am given a story. It cannot be 
done. You can hoodwink the people. 
As the elections are cOming, go on 
telling the story. You have kept the 
people ignorant for decades under 
the dynastic rule t\>f Nehrus. There-
fore you can tell the story, but how 
much ice it will cut, We shall wait 
and see. 

At a public meeting in Ahmedabad 
Mrs. Indira Gandhi promised the 
natiOn the introduction of a better 
public distribution system. All vote-
catching gadgets. W oulet you be kind 
enough to enlighten the House how 
you propose to haVe a better distri-
bution system which will cater to the 
minimum needs of the 650 million 
people living in the depths of poverty, 
the worst in the world? You see 
the latest ILO Report which says that 
this country is living in the worst 
economic condition ever known to the 
w.)rld. What do yOu propose to do? 
What are your plans for a better dis-
tribution sYstem, we want to know 
that. 

Government has been making gro~s 
under-statements. They have given 
figures of sugar prices. but we know 
that sugar is being sold between Rs. 
7 and Ra. 9 a kilo. If you go to the 
interior vUlages in Nagaland, if you 
go inside Kerala, if you go to certain 
other areas you will have to pay Rs. 
9 for the 'most inferior quality of 
sugar. 

SHRI MUKUNDA MANGAL (Ma-
tbura1;>ur): It is Rs. 10 in Nagaland .• 

Smq: JYOTtROM;Y' BOSU': He IS 
more r!cht. 

As the Chairman of the Public Ac-
counts COmmittee, I had the privilege 
of examining the sugar question, and 
I tell you that in the sugar-producing 
States-U.P., Bihar, Maharashtra and 
to some extent Tamil Nadu and An-
dhra-the sugar tycoons control local 
politics. Without the approval of the 
sugar tYcoons, a politician cannot get 
elected to the Assembly or Parliantent. 
He has to toe the line. 

Will Mr. Mukherjee tell Us what the 
true cost of production of sugar at 
the factory gate is, in spite of the 
serious manipulation made in the 
accounts? When the sugar juice is 
bOiled, when the recovery is 10 per 
cent, the book entry is 8.5 per cent. 
Blackmarketing starts from there. 
W auld he kindly tell Us today in reply 
to this debate what the true cost of 
production of sugar at the factory gate 
is? Is it more than Rs, 1.25 per kilo? 
No. Even after manipulation, it is 
not more than that. Will he also 
give details of the subsidies and re-
bates that they are giving to the 
sugar tycoons, for what consideration, 
and how many sugar mills whiCh have 
been receiving rebate are not running? 
I can give a list if he wants. 

I need not give details. You know 
the prices, because somebody from 
your home is going to the market, but 
this much I can tell you that today 
have to spend fiVe to six times what 
I had to pay for my daily grub when 
I became a Member of Parliament 
more than a decade ago. There is 
no need to give details. The details 
have been given, but I tWill give you 
some interesting 'figures. One of the 
biggest m.ulti-nationals in this country,. 
viz., Hindustan Lever has a mon'llpoly 
over cooking medium, oil and hydro-
genated oil, both and. this a compa~y 
which was caught. In their GhazIa-
bad factory, a tanker lorry was c~ught 
redhanded with adulterated oil Wlth a 
built-in chamber inside. You should 
see how this company has been 
inereasing the price of soap, how they 
have been reducing the total ht con-
tent of soap, hOW they have been "e-
ducing the size of soap at the same 
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time. On 1st January 1979, the price 
ot Sunlight was Rs. 1.10 and on 24th 
December 1979, it was Rs 1.46. What 
is the rise-more than 30 per cent in 
one year. Lifebuoy was sold at Rs. 
1.25 on 1st January 1979 and on 24th 
December 1979, it was Rs 1.67. What is 
the rise Lux Toilet Standard, 1st 
January 1979, was sold at Rs. 1.35 and 
in December 1979, it was 1.71. Every 
item, in size, in quality, in ,veight 
and in price, it is a multipronged 
attack. The agreement between the 
Congress-l people in power and the 
big tycoons is very simple: '1 will 
finance your elections, 1 will finance 
your party and you alrow me a free 
loot'. This is the understanding and 
this is what is destroying the country. 

I w.)uld like to say certain things. 
What is happening to diesel. They 
have not been able to formulate a 
National Transport Policy as yet and 
therefore, the Road transport lobby 
is having its way through. Diesel, 
which was sold at Rs. 1.60 a litre, is 
now being sold at between Rs. 4.50 
and Rs. 7 and kerosene between Rs. 4 
and Rs. 7. Young school-going chil-
dren cannot read after dust because 
there is no light. Coal building 
materials, everything is ~utside the 
reach of the common man. The coun-
try is going towards a clash. They 
want to hoodwink. They have brought 
the PD Act, detention without trial. 
We know that it is meant for us and 
We are always ready for that. But is 
it not a fact that this Act is nothing 
but running with a hare and hunting 
with the hound, which is Mrs. 
Gandhi's philosophy of life. 
~ CflT ~ ~ '\iITaff, 
~ cnT am:rr ~ ~ I 

In reply to an unstarred questi\')n, 
no. 1858, dated 21st March 1980, they 
have said that the price indices of 
essential commodities for individual 
States and Union Territories are not 
available. Can you imagine the Cen-
tral Government giving a reply on the 
floor of Parliament that they do not 
have even the figures of price rise in 
the States? Essential foodgrains are 
outside the reach of the common man. 
l will read out one or two captions-
CJ.IP Village lives on grass', 'Rice 

racket in Chhattisprh! and 'Chota-
nagar faces starvation danler', wJ;W:h 
Mr. Ravindra Varma wants Us to I'e-
present. This is the condition. Whatl 
are we doing, sitting in this ParUa-
ment? Whose cap are we feathering, 
whose nest are we building. There 
is a bunch of Ministers, I do not want 
to be rude to any of you. But I am 
sorry to say, man of you are neither 
fish nor flesh, yOu do not have an id~a 
of what is l].appening. You are sitting 
over a volcano and the volcano will 
start erupting before long. On the 
one hand, there is fierce price rise and 
on the other hand, there is a decrea.se 
in real earning. The decrease in real 
earning to this extent, taking 1960-61 
as the base, the figures for 19'14-75 
are: Percentage fall in real earning 
for agricultural labourer-men-34.5 %, 
women-49.9% and children-52.4%. 
On the one hand there is a severe 
priCe rise and on the other hand, 
there is a decrease in the real income 
of the workers. What Azadi is this, 
would you kindly ask the Minister to 
defend? Azadi for what, for loot, for 
starvation, for struggle for existence? 
That is the Azadi they talk about. 

Mr. Madhu Dandavate has talked 
about onion producers. I had to deal 
with the Agricultural Prices Commis-
sion as the Chairm~n of \ the Pu,blic 
Accounts Committee. 1 may tell you 
that the Agricultural Prices Commis-
sion is a congregation of crooks. They 
are the worst enemy of the agricul-
turists. They are· paid by the big 
industrial lobby. Their constant job 
is to under-value. They never indi-
cate the remunerative price and they 
please the industrialists. 1 do not 
know what is the cost of production 
or the remunerative price of onion. 
But this much I know that the f.o.b. 
price of onion for exporters, the privi-
leged few who are willing to contri-
bute for the garibi hatao project of so 
and so, is Rs. 150 per quintal. And 
here the agriculturists are strugging 
for Rs. 30 per quintal. 

What happened to pulses? DUring 
the last 14 years, there has been no 
growth a production of pulses! while 
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the population has grown by 2 per 
eent every year, that is, 25 per cent. 
The pOOr man's protein is not avaU-
able. That is the position. 

As regards edible oil, the year 
before last, the total value of import 
of editble oil was Rs. 840 crares." Your 
party has been in power for 30 years. 
You haVe no national agricultural food 
plan. You want to look to your 
Yankee American uncles. Whenever 
time comes, you fall at their feet. You 
condemn CIA but, when the time 
comes, you fall at their feet and beg 
for soyabean oil, palm oil, rapeseed 
oil, something which is toxic and 
dangerous for human consumption. 
It cannot be divulged. Otherwise, 
it cannot be sold. Therefore, you 
import it and sell it in the market. 
This is the position. 

About the Wanchoo Interim Report 
-1 have no hesitation in saying, as 
a communist phih)sophy, We should 
not hesitate to take resort to any 
method of doing good to the people, 
to re'ach the goal-the bunch of the 
document had to be removed. That is 
stealing. It was laid on the Ta ble 
of the HOUSe in spite of serious objec-
tions and protests On that side. It 
said clearly (Novem'ber 1970) that a 
sum of Rs. 7000 crores was in circu-
1ation in 1968-69. I describe 
Mrs. Indira Gandhi as Queen of Black 
Mnney and Fountain-head of Corrup-
tion in this country. The people will 
realise it soon. This time, yOU will 
have to pay more heavily because the 
discovery will be much earlier. That 
shows there is no intention of serv-
ing anybody except her oWn cause. 
They wanted to suppress and destroy 
the Interim Report of which I have 
a copy with me. But it has become a 
public document now. 

Regarding demonetisation, my hon. 
friend, Mr. Madhu Dandavate was ex-
plaining about demonetisation. But 
the pity is that Professor thought he 
was speaking in the class room. Who 
is preventing you to demonetise 

money? Nine State Assembly elec-
tions will cost you Rs. 200 crores. 
Where will the money come trom? 
The money has to come from sugar 
tycoons, textile tycoonsJ jute tycoons 
and so on. Even the allotment of quota 
I can tell yOU because I have some 
sort of an arrangement to know about 
these things. 

The Wanchoo Committee nas clearly 
stated in their Final Report whlCh has 
been published-I quote: 

"It is also spent in purchasing 
illegally quotas and licences at -pre-
mia, financing secret commissions, 
bribes, litigation, etc. giving 'on-
money' in business transactions, 
buying industrial peace, financing 
electk)n eXpenses and giving dona-
tions to political parties." 

So, you cannot afford to kill the black 
money. Don't be SO unkind; they will 
go out of existence. You will not 
survive. 

Now, I would like to give y!->u an 
example, the case of Mr. S. K. Modi 
who was caught with 4133 bags of 
wheat in Delhi. "A. case was institut-
ed. Nothing has happened. He has 
not been touched even. The MISA 
case has been withdrawn against him 
because Mr. Urna Shankar Dikshit 
paid a private visit at night-I do not 
say, he carried a suit case or a sack-
and the case was withdrawn. I would 
like to know from the han. Minister 
what has happened to Mr. iModi's case, 
what has the Delhi Administration 
done? I would like to know about 
this from Mr. Pranab Mukherjee. 
Yesterday Shri K. P. Singh beo rais •. 
e~ the issue of coal and salt racket in 
BIhar. I gathered this morning that 
each paid Rs. I! lakhs and they are 
now free, gentlemen at large, serving 
the cause of 'Garibi Ratao'. Will you 
please tell Us sometliing or confirm 
this? 

Prices cannot be stabilised because 
of the capitalist path of development. 
Pr~t is the. on~v motive. Every eCo ... 
nomIC exercise is done with the object 
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of ~aking more profit and if more 
profit is the mQtive.., as my friend has 
rightly said, yOU cannot serve the 
society or the country. 

Now I come to uncovered deficit 
financing. In 1950-51 indirect taxa-
tion was only 56.7 per cent.. amounting 
to 67.5 crores, but in 1979-80 the re-
vised eStimate has come to 7~ per cent 
of the total Central revenue. amount-
ing to Rs. 5,825.2 crores. And what 
are the non-profitable expenditures? 
On Police, in 1950-51 it was 3 crores 
and in 1979-80 it is Rs. 262.45 crores. 
On Defence~ in 1950-511 it was Rs. 
1683.2 crores and in 1979-80 it is 
Rs. 3273 crores. In 1979.80 deficit 
financing was Rs. 2700 crores but this 
year, although the Minister has said 
it is Rs. 1200 crores, kindly make a 
note that it will touch nearly Rs. 2000 
crares. You will have to pay through 
your nose. 

The slogan of export or perish 
which the r.ich nations impose on 
poorer countries is another havoc. 
The export subsidy given is Rs. 300 
crores, at the cost of {he poor tax 
payers. 

I will read out one more item and 
conclude. The West Bengal Govern-
ment has very clearly said that the 
remedy in the present system is not 
the final remedy. It has c;aid: 

(a) The Union Government must 
introduce a C'omprehensive systeam of 
pUlblic procurement and distri'bution 
covering the major cereals l pulses, 
salt, sugar, textiles .. edible oils, kero-
sene ,diesel oil, match 'boxes paper 
and washing soap; (b) these commo-
dtties should be sold at a uniform 
price all over the country; (c) a sPe-
cial fund of Rs. 500 crores should be 
set aside to subsidiSe the public pro. 
curement-cum-distribution operations; 
( rl) foreign exchange to the extent of 
Rs. 1 000 crores should be earmarked 
for essential imports; (e) exports of 
food articles, including sugar, and of 
pther scnrce commodities shou~d be 
banned f,)rthwith; (f) 80 per cent of 
the total outPUt of sugar should be 
reserved for public distribution and 

the entire sum indicated in the UniQn 
Government budget fer subsidis'1ng. 
sugar exports should be diverted lor 
supplying sugar to the public ,.t. 
Rs. 2.50 per kilogramme; (g) the 
'Status quo ante as obtaining in the 
prices of coal. textiles, petroleum 
products. match boxes, etc., prior to 
the presentation of the Union Budget 
in February 1979, should be restored 
and excise duties imposed by the 
Centre on these commoditi€s should 
be withdrawn; (h) all imports of oils 
and edible oils should be channelled 
through the public distribution sYs ... 
tern; (1) a sharp curtailm~nt of credit 
to the monopoly industrial houses; and 
(j) massive releases of foodgrains 
from the Central stockpile through the 
public distribution system and through . 
food for work programmes. 

I thank you, Mr. Chairman, for giv-
ing nle time. ! am ·indeed most grate-
ful to you. 

MR. CHAIRMAN: Motions moved: 

"That this House expreSl3es its 
deep concern at the steep rise in 
prices of essential commodities and 
recommends that urgent steps be 
taken to bring down the prices." 

"That this House notes with deep· 
concern and anguish the .unprece-
dented price rise and widespread 
blackmarketing of many items and 
recommends that a net work of 
public distribution system be creat-
ed within three months from elate:' 

SHRI H. K. L. BHAGAT:I (East 
Delhi): After listening to my friend 
Mr. Jyotirmoy Bosu against today, 
after along time, it is again clear that 
he learns nothng and he forgets noth-
ing. His one-point programme, all the 
time-I have seen him in this House 
now and I have seen him in the pre-
vious Lok Sabha when I was there-
is denigration of Mrs. Gandhi with alt 
kinds of arguments, wrong, false, 
fictitious and sometimes absolutely-
baseless. This is what he has been 
doing all along. 

N OWl yOU say the CongresS has SeeD 
in power for 30 years: it is because 
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of your mercy? Is it because of the 

,mercy of your Party or of anybody 
else? The Congress was in power f~ 
30 years becaUSe the people of India 
voted the Congress to power. Mrs. 

I Gandhi has not ruled this country 
for eleven years, and she is not ruling 
the country now, because of your 
mercy. You did you worst. 

With all the mud-slinging, with all 
. the character-assassination, with all 
your Shah Commission, of which yOU 
were also a strong admirer and Sup-
porter with all the gross misuse of , . 
the media, with all your campaIgn, 

. Mrs. Indira Gandhi is back in power 
because she has been supported by 
the people of India. Now, you say 
that she has been in power, the Cong-
ress has been in power, for 30 years. 
But with whom were you collaborat-
ing? During the last two and a half 
years, you had been collaborating with 
the J anata Party; most of the time, 
you had been collaborating, and here 
and there, in order that all the sins 
of the J anata Party should not fall 
.on you, here and there, you have 
tried, slightly, to give some kind of 
a note of dissent. Otherwise, you 
were collaborating with them. The 
worst 'collaborators with the Janata 
Party during the last two and a half 
years have been the CPM. Therefore, 
you have been their partner in all 
their sins. Even noW yOU are doing 
it; recently, 1 read in the newspapers 
-and I am sure that Mr. Jyotirmoy 
Bosu would not haVe the gutts to con-
tradict me when I say this--that one 
pf their important leaders has said 
that they are thinking of a grand 
alliance along with the Janata Party 
for contesting the Assembly elections. 
This is what you are doing. When I 
was hearing the so-called revolu-
tionary whose Party is ruling in West 
Bengal, I was thinking, seeing the 
kind of fretting and fumini that he 
does here, that many heads of black-
marketeers would have rolled in West 
Bengal; I thought that price rise must 
have been, to some extent, contained 
there. Maintenance of prices, contain-

ing price-rise, enforcement of prices, 
under the Essential Commoditie. Act, 
is the responsibility of the State 
Government. I thought that the Gov-
ernment in West Bengal .. which is his 
Party's Government, would, perhaps, 
have done something extra, something 
better than the others in containing 
Or stopping price rise. This brave, 
so-called revolutionary talks in a 
brave language, and sometimes we 
haVe heard them say this; we have 
also said it; 'Hang the black-marke-
teers by the nearest lamp-post'. But 
here are these revolutionaries who are 
not prepared to use even the preven-
tion Detention Act against the black-
marketeers. Let Mr. Jyotirmoy Bosu 
tell me this: against how many black-
marketeers in West Bengal have you 
taken action; what did yOU do to en-
force prices under the Essential Com-
modities Act? NQthing. The price 
situation in West Bengal is, in fact, 
worse, according to what little I lmow. 
I am not an expert in economics; I am 
an ordinary worker, and I am voicing 
the feelings of the ordinary man; and 
whatever observations and submis-
sions I make, I make them in my own 
way without loading the House with 
any figures and sO on which some of 
my hon. friends, in their wisdom, haVe 
chosen to do. The price situation in 
West Bengal-in Calcutta and other 
places-is, in fact, worse than else-
:where in the country; in any case, it 
Is not better. What I am respectfully 
submitting for the consideration of 
this House is this. Certainly, the 
question of containment of price-rise 
is a very complex question. is a very 
difficult question, and I am fully 'Of the 
view that 'Cl mere status quo approach 
will not do, mere tinkering with it 
will not do, merely adopting the old 
way of stopping 'Or containing it will 
not do. No miracles are possible; I 
know. Yet, the people of India dQ ex-
pect miracles from Smt. Indira Gandhi. 
They have faith that she would do 
something to contain price-rise 
though it is a very difficult job. f 

,My learned friend, Prot. Madhu 
Dandavate, as usual, was giving very 
many suggestions; he gave almost a 
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very long liat ,of suggestions. I want It is a complex problem. It reqUires 
to ask him. During these 2, years a multi-pronged attaekl ". .titi-
what happened to these 'suggestions? pronged approach and a co-o~ted 
When he was a Cabinet Minister. approach for containment of price&. 
what happened to these suggestions? There must be a National Prices ~ 
It was your government. Sir, it is a tainment High-power Board at toe 
national problem and I do not want Centre which must look into the 
to unnecessarily politicalise it. It was prices. 
your government of which you were a Sir, prices are being raised for arti-
party and which gave a budget, which cles for which there is no justification 
gave record taxation, record infla- excepting that this government wID 
tion and an increase in prices which take some steps to curb the price 
was a record in the history of this rise. So many unscrupulous manu-
country. You cannot deny it. How facturers are deliberately raising the 
did yOU become a party to that? An prices so that afterwards they can 
explanation that we have been hear- come forward and say, 'Well, we are 
ing is his. Chaudhary Charan Singh ready to reduce it.' Therefore, I cau. 
says, 'No, everybody was responsible'. tion the government. At present 
MorarH Desai says, 'No, it was Char an there is no machinery at the centre 
Singh who gave the budget'. One in the sense it should be there. There 
Minister says that another Minister must be a Central Price Vigilance 
gave the Budget and so he was not Board and it should not be the usual 
responsible. In the recent elections tYPe of a Board consisting of SOlne 
We heard them saying, 'Charan Singh experts here and there and some 
was the man responsible for tliis' to Ministers and so on which meets 
which the reply of the people was, after six months. They m-ust sit day 
'An of you are sinners and so you to day, consider the situation of prices 
ought to be punished,' and they have of various items, go into all the fac. 
punished them. tors and take on-the--spot decisions 

Now for such a heavy intlatlon rate 
who is responsible? I do_.not say that 
the Congress rule fOr 30 years was 
not responsible. I do not say that. 
But now is the time to put things 
right. I would suggest to the gov-
ernment and the party to which I be-
long. I have a few suggesTIons for 
their consideration. I have seen and 
I had something to do with the con-
tainment of prices in Delhi during 
the emergency. 

I always observed that the diffe-
rence sometimes between the price 
at which it is available to the consu-
mer and the price at which if comes 
from the factory or from the grower 
to the consumer has generally been 
between 30 to sometimes 300 per cent. 
I would suggest for your considera-
tion and I wish to state it very frankly 
that no one Ministry will be a:ble to 
solve this problem. Mr. Pranab Kumar 
Mukherjee alone or his Ministry of 
Civil Supplies will not be able to 
solve this problem .... (Interrupti01&B) 
13 LS-IO. 

which should be binding. 

Then one Board at the Centre will 
not dO. The mere powe.,r of th~ gov-
ernment will not be a'ble to contain 
the prices. It will be the power of 
the people which should be involved. 
I am sorry to say-the consumer 
feels helpless. He feels unhappy, he 
is sore and he i£ almost killed and 
he is being fleeced. He is being loot-
ed and yet he is not organised. 
Whatever he feels he cannot say it in 
an organised manner. It has to /be 
thp combined sanction and strength 
of the government a!l~ the people 
which can certainly -ngp in reducing 
the prices by creating the necessary 
atmosphere. Therefore, I would sug-
gest that in all the States, in all the 
districts and in all the towns, there 
must be Price Vigilance Committees 
consisting of officials and non-Dftlcia18 
whose job should be to review weekly 
the price situation at their places and 
see that an atmosphere Is created 
that somebody is looking into it~ some.. 
body is giving attention to 1t and the 
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JIeOP1e will a30 feel that they are in-
.-olYed in it and it is the streJll1;h of t_ S>eople and the- strength of the 
.... ernment whiCh has to get together 
to contain this price-spiral. I am 
very strongly against taking action 
against an innocent person. But, a 
very strong action is req uired to be 
taken against the blackmarketeers' 
and hoarders. Prof. Dandavate was 
saying that there is a lot ot bl~C~ 
money in the country. I ask hrm. 
What did he Ck> to unearth it? 
Mrs. Gandhi undertook a scheme un-
der which over Rs. 1,000 crorea-at 
least Rs. 1700 crores were brought 
to the surface by her. 

For three years where were you 
sleeping? You were busy managing 
the Railways. I know it. I have 
faith In Your ability, in your integrity, 
in your honesty. I do not mean any 
personal reftection on you. But the 
point is: What did you do then? What 
I say is this. What is necessary is a 
proper distribution System. You have 
almost wrecked it. 

I know that. For Delhi, I want to 
make a few observations and then I 
win end my speech. In Delhi what 
a havoc they played-the Janata 
Government played? Thev played a 
havoc in the distribution system. 
They put their own channels their 
men were allotted the ration shops to 
run them and to loot the people. 
Virtually nO action was taken. Arti-
ficial shortage was created. There 
was mal.distribution of sugar, of 
cement; no action was taken by them. 
.Alter they had lost the elections be-
cause their friends were the capita-
lists, because their friends were the 
vested interests. 

13.56 hrs. 
[MR. DEPUTY-SPEAKER in the Chair] 

Mr. Bosu, you were their collabora-
tor. I challenge you-because they 
were of their friends-they became 
their vested interests-there was a 
highet' price-rise. They deliberately 
atarted · making the situation worse as 
8 result of which they created the 

chaotic situation in Delhi; on the 
price front there was a virtual chaos. 
Nothing was done to stop it. In fact 
they were busy collecting money. 
looting money from the people. They 
took money from the. people. ,The 
situation became chaotiC. The result 
of all that was that the Metropolitan 
Council had to be abolished. What I 
may suggest is this. Prof. Dandavate, 
you might laugh at me; yOU might 
ridicule me. But go and talk to the 
people of Delhi and see for yourself. 
A bunch of J anata people in Delhi 
","ere the . coilaborators of blackmar-
keteers. They were their friend and 
supporters. They deliberately created 
this situation in Delhi, I would ask 
my friend, the MinisterJ to create a 
Civil Supplies Corporation for other 
p laces as also for Delhi soon and 
create the conditions in the light of 
what I am suggesting. Every efToert 
must be made to see that the prices 
are containeci. For sugar, who is res-
ponsible? Who was responsLble for 
less sugarcane production? Is it not 
due to the wrong policy of the Janata 
Government in regard to Sugar? You 
followed a wrong agricultural policy. 
Of course they are friends of the cul-
tivators. The former Prime Minister 
Shri char an Singh's homeland is the 
sugar land. The position was worst 
during his time, He was also pulled 
flown. It was during his time that 
the sugar cultivatOrs got the 
worst thing. Your wrong sugar 
policy and agricultural policy 
led the country to this situation. 
Finally, Sir. I \\'rould say that 
Government must take steps, bold 

steps to increase the production 
wherever it is lacking. They should 
take bold steps to contain the rise in 
prices and increase the production of 
essential commodities. For that a 
combined action, concerted action, 
vigilant action and every day action 
is necessary. 

I hOPe that various voluntary or .. 
ganisations, newspapers and others 
will join hands with the government 
and the people in waging a relentless 
war against the price rise. Then only 
we can succeed. 
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With theM WGrd.s, I thank you for 
the opportunity you have given to me. 

MR. DEPUTY...sPEAKER: Shri 
Rajagopal Naidu. 

SHRl P. RAJ'A'OOPAL NAIDU 
(Chittoor): Mr. Deputy-Speaker, Sir, 
I have heard the Janata Leader. I have 
respect for him. He talked like an eCO-
nomi$t and not like the Janata leader. 
I am happy about it. He wanted 
parity in prices. During the J anata 
Rule what they have done is this. 
When they came to power, the first 
thing that they did was that they had 
prohibited the export of agricultural 
commodities to other countries saying 
that they were doing it in the interest 
of the consumers. 

14 hrs. 

BecauSe of that, the price of every 
'Commodity went up at least by 15 
per cent at the existing level. It 
helped only the capitalists. What 
about the cotton growers, sugarcane 
growers, jute growers and others. 
All of them lost 5,000 crores withIn 
one year due to fall in prices. Capi-
talists gained enormous profits. That 
the result of the Janata party gov-
ernment's rule. when sugarcane 
prices fell down the sugarcane 
growers of U.P. agitated in Lucknow. 
they went on a peacefull demonstra-
tion. Prof. Rangaji and others led 
them very peacefully. But what did 
the Janata party government give 
them! Not the price but lathi-
charge. They had broken their heads 
and legs. That is the way in which 
they had behaved against the agri-
culturists. Now they want parity of 
prices. When We wanted remunera-
tive price Shri MorarH Desai, the 
then Prime Minister, warned the fac-
tory owners not to raise the sugar-
cane price which was below remune-
rative level. He warned the Agri-
cultural Prices Commission not to 
raise the price of foodgrains. That 
is the way in which Janata Party 
helped the agriculturists. I agree 
that there should be parity in prices 
and 1 thank Mr. Dandavate that now 

he has eome forward with this 14ea. 
We-want parity in prices. No sooner 
did our government take over the 
Cabinet decided to enlarge the ~O~ 
of the Agricultural Prices CommiSSttM. 
and to include the managerial e~ 
penses also to fix up the prices of 
agricultural commodities. There.fore. 
Indiraji's government now wants to 
help the agriculturists and that is 
why the Cabinet has taken that de ... 
cision. The J anata Government ha<l 
not helped the agriculturists. 

Sirt it is said. that Government has 
not taken any firm decision with re ... 
gard to the nationalisation of sugar 
industry. What did the Janata gov-
ernment do? They had not done any-
thing with regard to that. When we 
wanted nationalisation of sugar in ... 
dustry and also when we wanted to 
control the sugar factories so that 
they may pay the arrears of the sugar-
cane which they had alre~dy taken 
the Janata government did not take 
any effective steps to clear those 
arrears. When such was the case how 
can they say that Janata Govern .. 
ment served the agriculturists, 

Sir, he wanted the elimination of 
black money. Quite right. But he 
must show the way also. 

PROF. MADHU OANDAVATE: I 
have done it. 

ffHRI p. RAJAGOPAL NAIDU: 
They had not shown the way. NoW' 
you are showing the wav because you 
are in the Opposition .. Certainly we 
will take your adviCe and see that 
\Jjlack~money gets ~lilmilllated. With 
regard to price, there must be an 
integrated policy for any Gqvernment 
to follow. Our Government wlll do 
it, I am ~ving faith in it. But un-
less production is stabilised and un-
less production is increased, it is not 
posiible for any Government to re-
duce prices. The Janata Govern-

ment had a policy to discourage pro-
duction. I know this. When jaggery 
prices went down and jaggery 
workers asked Mr. Bhanu Pratap 
Singh the then Minister for Agricul-
ture the Minister said, don't grow 
sugarcane. That was the advice 
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tShri P. Rajagopal Naidu] 
civen to the a:ericu1turists. They have 
en,couraged reduction ot cultivation of 
auaarcane. Therefore there is reduc-
tion in the production ot sugar. Mr. 
Madh\l Dandavate said, it is because 
the sword was hanging upon the sugar 
Jndustrialists that sugar production 
went down. What I say is this: Sugar-
cane production itself went down. 
Therefore sugar production went 
down. That is also one important 
reason. That is why ,I say, there 
should be a stable policy with regard 
to the fixation of price for agricultural 
commodities. Unless there is fixation 
of price for agricu!tural commodities 
and unless they are maintained, it is 
not possible to increase agricultural 
production. Unless agricultural pro-
duction is increased it is not possible 
for Us to keep the pric~s 11~w. 

There must be a law. There is no 
law now. In almost all countries-not 
only in developed, countries, but in 
developing countries-there is a law 
for fixation-not only for fixation of 
the price but also for implementation 
of these price laws. Government 
fixes up the price which We call sup-
port price. But they are not buying 
the surplus. Therefore, there is a 
lacuna in this respect. Therefore, 
there must be a machinery to com-
pletely purchase these things. And 
also with regard to the essential 
commodit.les 1 want to suggest that 
there must be a buffer stock In 
scarcity days it is not possible· for 
Us to import the commodity or to 
grow the commodity bere. Therefore 
we must have a ibuffer stock with re. 
gard to sugar or kerosene Or diesel 
oil or any other thing. • Either we 
haVe to import it or We have to pro-
cure it from our own sources. We 
must see that buffer stocks are main-
tained. Only when these buffer stocks 
are maintained will it be possible for 
Us to meet the demands of our 
people. Then only we can control the 
prices. Therefore, this aspect of the 
matter must be taken into account. 

Sir, many people have said about 
the drought conditions. The drought 

now eomprilea of 18 crores of peoJ)le 
and 11 States. It is not an ordinar" 
drought. Of course our Government 
is taking all steps to meet the demand 
of the people and they are dOing aU 
that they can to help the people. But 
I wID suggest one thing. This is with 
regard to the Food-for-work pro-
gramme. Under these drought condi-
tions the help of the Government is 
quite necessary in the rural areas~ 
especially to the ~ul"al workers. The 
Food-fl"r-wotk scheme which was in-
troduced by Shrimati Indira Gandhi 
will help the rural areas in two res-
pects. One is, helping agricultural 
workers to earn their livelihood and 
also to create permanent assets in 
villages like roads, school buildings, 
panchayat ghaTs, tanks, channels and 
other things. Therefore, the allot. 
ment must be increased. Now a pro-
visional allotment is made of Rs. 70 
crores in this Budget. But that is not 
sufficient. It is going on on an ad 
hoc basis. If it is on ad hoc basis then 
there is a difftculty. The States are 
not able to plan to provide cash 
component and to spend the allot-
ment given to them. Therefore, it 
must be on a permanent basis and it 
must be raised to at least 5 million 
tonnes and now because there is 
drought the allotment should be 
raised. Regarding food for work, 
there are two things. One is the 
normal plan and the other is the 
Special Plan. Under the Special Plan, 
immediately allotment should be in .. 
creased. It must be moved immediate ... 
ly. Then only we can meet the 
drought conditions. 
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SHRI B. K. NAIR (Quilon): I cer-
tainly share in all earnestness the 
concern expressed by the hone Mem-
bers of the other side about rising 
prices. It is not a party question, I 
entirely agree. I think it ~hould be 
handled and viewed as an iSsue out-
side politics. As tar a. po~sible we 
should try to keep out polit~!. from 
our consideration of eCononllC maUe8 
like this. It is a matter which con-
cerns the entire c.urle ot our people. 
We are representing, each of us, 
about 5-6 lakhs of voters and I cer-
tainly share their concern inasmuch 
as in our conatitllencies poor and 
downtrodden people predominate, To 
the extend that we claim to repre8ent 
them in Parliament, it should be our 
earneet concern to ameliora tc the 
situation. The price situation is 
alarming. It has been going on tor 

quite a long time. I do not want to 
find scapegoats but it cannot be for-
gotten that our policies in the indus-
trial :field, economic field and other 
fields have contributed to this rise in 
prices. I do not believe that this is 

goin, to be the la$t occasioliL on 
which this issue is bein, ~; i~ 
Is not the firsts. Even this .Rarl;\fl-
ment has been discussing this issue on 
so many other occasions; certainly in 
the future also We may bave occasions 
to disc~ this issue. 

When we are dealing with the price 
~tuation, let us appreciate the fact 
that it is not allround increase in 
price We are concerned about. There 
were times when we were alarmed. 
about th rise in the price of food-
grains cereals, potatoes, onions, etc. , . 
Fortunately, though we certaInly can-
not say that eVerything is within the 
reach of everybody, the alarming 
rise is restricted to certain items. In 
respct of certain oher items there 
has been a steady fall in their prices, 
for example, onions about which 
there were complaints, friends were 
clamouring the other day that 
oranges were rotting in Raipur be-
cause there was no transport. It is a 
complex problem, You cannot single 
out certain things for condemnation 
and overlook the fact that there has 
been growth in other respects. We 
find that there are a lot of bottle-
necks in regard to production, in re-
gard to transport and in regard to dis-
tribution. N ow in all these three 
stages we have very serious bottle-
necks. The first is in regard to pro-
duction. Production has been falling 
over the past two or three years due 
to wrong polIcies adopted by the 
Government. The only solution that 

they, Janata Party, could resort td 
was import. What did they do with 
regard to idle capacity? When capa-
city was idle, they imported a lot of 
cement. When they found that 
somebOdy complained that the coal 
that is produced in our country is 
not suitable, just on advice that it is 
not suiable, they went in for import 
of coal from Australia. They import.. 
ed steel and all sorts of things be-
cause easy money was available. 
They did not care for the futUre of 
the C01llltry. They did not care to 
see that the machinery was lying 
idle. They did not care to satisfy the 
demand of the workmen. They did 
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not meet their dem(llld and did not 
Put the production machinery going. 
Rather than going into all this-
slackness in production in our own 
available capacity-they resorted to 
large scale imports, sO much so that 
our production capacity suffered still 
further. Weare ultimately now faced 
with the situation where we have to 
build up all things over once again. 

J anata Party had one particular 
feature as their guiding philosophy. 
All at them were against public 
sector. There is no doubt about that. 
All the time they were engaged in 
denigrating Pandit Jawaharlal Nehru 
and, of course, Shrimati Indira 
Gandhi. In that process they deni-
grated public sector. They thought 
by denigrating public sector they 
would be successful in erasing the 
memory of Pandit Jawaharlal Nehru 
from the history of India. That is 
one of the serious mistakes they 
committed. In erasing the memory of 
Pandit J'awaharlal Nehru they went 
to the extent of pulling down all the 
structures that were laboriously 
built up and they went in for easy 
solutions. Unfortunately, during the 
past 2.i years there was no Govern-
ment worth the while either in the 
Centre Or in the states. They were 
more concerned with the Chair. They 
were more concerned with their for-
tune. They were quarrelling all the 
time. They forgot the people. Now 
they stand up and say, look here, 
people are suffering and people are 
starving. They are not very honest 
and sincere. Had they been honest 
and sincere they could have seen the 
trend of the time and they would have 
woken up much earlier than that. 

-.... 
Now what is the solution of the 

problem? Shrimati Indira Gandhi 
and our party are wedded to twenty 
point programme. I do not think it 
is a panacea hut it does go a long 
way to increase production and in 
installing fair means of distribution. 
That is our objective. Without in .. 
crease in production you cannot have 
any sort of social justice meted out 
to the people nOr we can satisfy the 

economic :.needs. Production is the 
basic thing. We can go in for demos-
netisation as suggested,. by the J anata 
Party to stop black money but this 
will take time. 

Witnin the existing structure, there 
are very serious limitations. How far 
We can go, how to fWlctlon \\rithin 
the available structure and within the 
shortest possible time, it is no use 
suggesting to build paradise after 50 
years and to make people to wait. 
No. I think We are concerned with 
immediate problems of price control. 
I think the attention should be paid 
to increase production and also to oil 
our transport machinery. Transport is 
a very important thing. The trans-
port system has suffered a lot becawe 
Janata Government could not satisfy 
raHmen inspite of promises to them .. 
There WaG a· promise to railmen for 
bonus. Even though stalwarts like 
George Fernandes anc;i Madhu Danda .. 
vate were in the Cabinet they could 
not fulfil the needs of the railmen and 
transport has ,been suffering and the 
railmen have been suffering. Now 
there il3 a definite and fair promise 
that something will be done about it. 
I presume the raHmen are satisfied 
that when Shrimati Indira Gandhi 
promises, something is done. It is not 
like J ana ta Party promi,sing and pro-
mising but not keeping their words. 

Our party has come to power. 
Things are being done even though 
they are not big mighty things, but 
things are being done in -our limited 
capacity. We are getting things done 
one by one. I am happy that produc-
tion has been stepped UP in certain res-
pects. The movement of goods has 
also improved. About the distribution 
system I may 13ay it is not so very 
easy. Nationwide distribution system 
may not be possible. We are 65 crores 
of pepole. 65 crores means about 10 
crores of families. How to meet the 
needs of 10 crores of families by the 
public distribution system? It will have 
to be limited to Ul'Iban areas and 
within certain influential people only. 
One cannot reach the outskirts ot the 
country-hills and mountains. We 
cannot reach there. The solution can 
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only be found through enlarging the 
field of production. 

The last Budget showed a green 
light to the blackmarketeers and 
hoarders. When the Government 
goes in for char~ng the cess on con-
sumer itenls like bidi, cigarettes, 
match boves, soap and everything, 
certainly the traders will take it as 
a signal f01' higher prices. That 
showed the signal. There started the 
entire mischief. Till that time the 
prices were under control. 

Before the transfer of power took 
place, during the last few years of 
Mrs. Gandhi's rule, the prices were 
under control. We had a surplus of 
foodgrains. That was the main con-
tributory factor. We had a good 
monsoon. During the Janata rule 
also, they had good monsoons and 
that was why prices could be kept 
under control for the first two years 
of Janata rule. But when the fantas-
tic budget 01 Shri Charan Singh came 
into operation, he was trying to set 
off the urban people against the rural 
people, the farmers against the tra-
ders, somuch so, both the farmers and 
traders started looting the people. 
The traders supported by Jana Sangb 
and the farmers supported \by BLD 
started a merry spree of looting ihe 
peop.1e and a very difficult situation 
for the !people was created. Now 
effective steps are being taken by the 
new Government. Our Finance Minis-
ter, Shri Venkataraman is trying to 
soring about control and discipline 
on the financial side. Other steps are 
also being taken. A Cabinet Com-
mittee has been formed to go into 
\production .and also for improving 
th~ transpoli facilities. So, we have 
taken some concrete steps to control 
the bHackmarket and control the 
price situation. But there are political 
parties on lbe other side which will 
enjoy the prices going up. They 
want to make political capital out of 
it. There are parties in Kera.la who 
go about saying, "She has been in 
power for so many days now. What 
has she dOYle? The prices are gOing 
up." So, they are certainly enjoying 
the prices I~oing up.. They are not 

cooperating and they are not sincere 
about controllng the prices and 
checking hoarding and blackmarkf!t- . 
ing ~he West Bengal Government 
has come out with a fantastic adver-
tisement which says: 

"Every day the market gets more 
combustible. One's daily necessities 
soar in price. Most things are Ibe-
coming out of reach. AU this is part 
of Our daily experience. Has this 
problem no solution? 

Is it not possible for ten essen-
tial articles like foodgrains, sugar, 
oil, kerosene, cloth to be sold at 
fixed low prices throughout the 
country and be distributed through 
ration shops thus bringing theln 
within the orbit of the purChaSing 
power of the common people? We 
feel this can be done. The Central 

Government can initiate such a 
measure throaghout the country. 
The State Government has no stock 
of foreign exchange to enable them 
to import goods from abroad nor 
can they obtain materials from the 
other States without the Centre's 
permISSion. It is therefore, the pri-
mary responsibility of the Centre 
to procure them, since the means 
of transportation and communica-
tion are entirely in their hands. 'flhe 
Central Government has to under-
take the despatch of goods tOI the 
various states. After all this, It is 
up to the state Government to car-
ry on as best as it can." 

So, they have nO role to play. They 
are having their honeymoon with 
blackmarketeers and hoarders. They 
assure them that they will not be 
arrested and they will not be detain-
ed. We feel that if all the state Gov-
ernments cooperate in ther business 
of controlling blackmarketting and 
hoarding, if only they detain half a 
dozen captains in the field of bording 
ing and blackmarketing, in the va-
rious cities and towns, then prices .:-an 
be controUed., Let them take thill 
step. The Central Government should 
also be very earnest in implementing 
this law. In the states where the 
President's rule is in operation, the 
Central Government can implement. 
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it. The various States also should take 
action along these :lines. 

About sugar, 1 teel the time bas 
.come now to go in for importing 
Bome sugar, if necessary and also to 

_reduce the free sale, to eaSe the situa-
tion so far as availability of sugar is 
concerned. Free sale can be abolished 
for the time being and that also can 
be distributed to the peopJe to meet 
. the sh ortage. 

MR. DEPUTY-SPEAKER: Shri Ram 
Gopal Reddy. 

An HON. MEMBER: He is a sugar 
magnate! 

SHRI M. RAM GOP AL REDDY 
(Nizamabad): I am a sugarcane gro-

-wer. 
Sir, the socialist group in the Janata 

-Party wan ted to do something goC'd 
for the country, but unfortunately 
they were in such a microscopic !nino-
rity in that party that they could not 
do anything Shri Mohan Dharia tried 
his level best to introduce the public 
distribution system, which was intro-
duced by Shrimati Gandhi long long 
ago. But unfortunately, they hav~ 

destroyed everything. There was no 
system during the Janata period. As a 
matter of fact, it was a non-goverance 
period from 1977 to 1979. As yeu 
know, psychology plays a great part in 
controlling the prices As soon as , . 
Madam Gandhi assumed power, pnces 
have started falling. 

PROF. MADHU DANDAVATE: 
Will you tell us what were the price. 
during 1977-78 and 1978-79? 

MR. DEPUTY-SPEAKER: Mr. 
Reddy does not purchase in retail. 

EHRI M. RAM GOPAL R:EDDY: 
During 1974, the price. were rising 
very high. At that time, Madam 
Go.ndhi took stringent measure. al\d 
the prices had gone down. Mr. C. 
Subramaniam, who wa. the Fina.ce 
:Minister then, suggested to the Prime 
Minister to reduce the DA of the Gov-
ernment servants. But Madam 

Gandhi said that there should not he 
any reduction in DA beeause they 
would hit the Government servants. 

In 1978, we had lot of sugar. At 
that time, experts suggested to the 
Government to have a buffer stock (,f 
10 million tonnes. Un'lortunately, the 
Government did not do it. They just 
de-controlled it and all the sugar was 
smuggled out of t~e country. 

MR. DEPUTY-SPEAKER: With 
the know ledge of the Government? 

SHRI M. RAM GOPAL REDDY: 
Yes, Sir! If not in connivance; it wac; 
'wlthin their knowledge. Sugar ,vas 
mostly smuggled O\1t and most of it 
was consumed in the country also. 
The sugar price went down rock bot-
tom. On account of that, sugar famine 
has come. At that time, we had 45 
lakh tonnes O'f. sugar because produc-
ticn of sugar was 65 lakh tonnes.''"This 
year it is not going to touch even 40 
]akh tonne. This is the Janata period. 
This Year, all preparations are being 
made. Next Year, from October 1980 
to April 1981, We are going to have 
a minimum of 51 lakh tonne of sugar. 
So, in on~ Year, our production is go-
Ing to be more by 25 yer cent. There 
was a period when production of su-
gar was 30 lakh tonnes. It went up 
to 50, 55 and 65 lakh tonne. But the 
Janata Government destroyed the 
sugar industry. Many sugar factories 
have sutrered huge los!es an1 they 
are at the verge of liquidation. 'rhat 
is why, I request the Government to 
continue dual price policy in sugar 
and at the same time, release more 
IUgar through retail shop •. 

Coming to oil, it was available at 
fair-price shops at controlled rates. 
Shri Mohan Dharia was very parti-
cular that this item should continue 
.. a controlled item. But, unfortu-
nately, the Janata Government did 
not allow him to :tallow that policy 
and slowly it was de-controlled. Now 
the price of oil has gone up. Other-
wise, the poor people O'f. this country 
would have got oil, sugar and other 
essential commodities at controlled 
prlcel. 



3 J 3 Steep rise ift CHAITBA " 1902 (8AKA) 

Coal i, • very 'important item for 
the development of the country. The 
thermal factories used to work at a 
capacity of 56 per cent. During the 
Janata regime that carne dcwn to 40 
per cent. So, there was shortage ot 
electricity, which hit our industrial 
production. 

Rice is available in plenty in the 
country. If there is any shortage in 
any area, I would request the Minis-
ter to release a large quantity to that 
area. It there is a shortage in Tamil 
Nadu, we in Andhra Pradesh have 
got a large quantity and we can sup-
ply it at controlled price. 

We are importing 90 many items 
and that is w;hy the prices of some of 
our manufactured items hav·z gone 
up. If we try to manufacture them in 
our own country, then infiation due 
to import will not hinder the progress 
of our country. 

During the Janata regime the 
prices were rising. No\v with the tall 
of the Janata Government I anl sure 
the prices will also fall. 

MR. DEPUTY-SPEAKER: Mr. 
Reddy, you are charging the Janata 
Government for their failures, But 
how are you goin2 to bring do\\"n the 
prices? What is yOUr policy? 

SHRI M. RAM GOPAL REDDY: 
One step is de-hoarding and arresting 
the blackmarketeers. But the most 
important thing is production. This 
Government is giving more attention 
to production. If you wait for another 

· six months, you will notice the in-
creas in production in the fields of 
oilseeds, foodgrains, sugar and electri-
city. The construction of dams is in 
progress. As the Minister said the 
other day, the plan is to increaSe the 
iIrigated area by 21 per cent every 
year. There are so many other 
schemes on hand with the Govern-
ment. Also with the psychological 
change, the people are feeliJlg that 
'with the present policy-- of Govern-
ment a d.,. will come soon whea the 
Opposition will have to applaud the 
achievements of the Government. 

SHRI INDRAJIT GUPTA (Basil'-
hat): Sir, many friends have already 
referred to the fact that this continu-, 
ing price rise is the single most ex-_ 
plosive issue which we are facing in 
this country. The apparent calm on 
the surface should not deceive any o! 
us. Unfortunately, most of the news-
paperS do not report the fact that a' 
great deal Of. discontent on this issue 
is being actually expressed in variotm. 
parts of our country through people~ 
dhamas, morchas, demonstrations ana 
so on. Unle~s a firing or lathi char~ 
takes place, it does not come to too 
notice of the papers or perhaps to the 
Parliament itself. But we need not 
wait for that contingency. 

I would like to say a few things on 
this subject. Because much ground 
has been covered, I do not want to 
repeat all that. My good friend, Shri 
Bhagat, whom I do not see now, 
made an appeal that this issue should 
not be politicalised, but then he pro-
ceeded to politicalise it. I am, of 
course, a little embarrassed because 
I am speaking in the company of S~ 
many illustrious ex-Ministers ,vho 
have sat on the Treasury Benches at 
one time or the other. And they can 
of course aCCUSe each other. But the 
point that I want to make is that very 
often when this question of prices 
comes up here in other forms like-
questions and answers .... 

MR. DEPUTY-SPEAKER: Mr. 
Indrajit Gupta, you are also a ruling 
party in Kerala. You continue to be 
the ruling party in Kerala. 

SHRI INDRAJIT GUPTA: Maybe. 
But I do not agree with Mr. Bhagat's-
analysis that you can compare allY 
State Government's performanCe in 
this field with that 01 the Central 
Government. It is fantastic. The coun-
try is one whole. Certain basiC eco-
nomic policies, planning policies, 
fiscal policies and taxation poUcies 
are initiated by the Centre. Tha.t 
affects the entire economy. Even the 
minim um prices or support prices of so. 
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many important commercial crops ate 
fixed by the Centre. 

Then, Sir, the Essential Commodi-
'1;ies Act is being referred to constant-
ly. The Essential Commodities Act no 
doubt is &'Vailable to the State Gov-
ernments also. But I have some little 
knowledge of this matter becau I;e I 
was also very much exercised as to 
why more stringent actio.n could not 
be taken by any State Government 
under this Essential Commodities Act. 
-And I really .find that even under that 
Act they have very little powers. I 
mean, they can institute cases, they 
-can start prosecutions against unscru-
pulous traders, profiteers and all 
-others, no doubt. You will find that 
in many States-In West Bengal cer-
tainly I know several thousands of 
prosecution cases are p~nding, but 
beyond that what can you do under 
that Act? These people immediately 
get bail, thier cases drag on and on. 
'Sometimes, in the end they are fined, 
some fine is imposed on them. 

PROF. N. G. RANGA (Guntur): That 
is why 15 days of detention. 

SHRI INDRAJIT GUPTA: So, as 
far as preventiVe detention is con-
cerned we have always opposed it be-
cause it is boun d to be misused. 
(Interruptions). You are now ruling. 

You are ruling in all the States now. 

PROF. N. G. RANGA: You are rul-
ing there. You all take shelter be-
hind these blackmarketeers. 

SHRI DINEN BHATTACHARYA 
(Serampore): How many people 'iOU 
haVe arrested in Andhra under the 
Preventive Detention Act? 

PROF. N. G. RANOA: The whole 
lot of you. 

SHRI INDRAJIT' GUPTA: I think, 
Sir, you better let him speak first and 
I will speak later. 

PROF. N. G. RANGA: Let us be 
-charitable and reasonable to each 
other. Then I need not interrupt you. 
Let us be true to facts as they are. 

PROF. MADHU DANDAVATE: We 
were detained under the Preventive 
Detention Act. 

SHRI INDRAJIT GUPTA: Even if 
I am not true to facts as you under ... 
stand them, yOU should not keep up 
a running commetary. 

PROF. _ N. G. RANGA: Then I 
would interrupt you. 

SHRI INDRAJIT GUPTA: \Ve all 
r~spect you for your age and all that. 

PROF. N. G. RANGA: Aie does 
not matter. You are also aged, but we 
must respect each other in regard to 
1ruth. 

An HON. MEMBER~ Both are very 
young, Sir. 

SHRI INDRAJIT GuPTA: You 
should not behave like some of the 
youngsters here. 

PROF. MADHU DANDAVATE: He 
is not old. Sir, he is young. 

MR. DEPUTY -SPEAKER: Y"ou want 
my ruling on this? 

SHRI INDRAJIT GUPTA: When-
ever this question come:; up, there are 
sometimes attempts to prove or to 
assert that these high prices are due 
to certain factor.3 which in my opinion 
are only temporary factors and they 
do not gO' to the root of the problem 
at all. By temporary factors I mean 
the transport bOttlenecks, the rail-
way bottlenecks Or the natural cala-
mities, sometimes drought, sometimes 
flood, sometimes, they say, a certain 
law and order position in a particular 
State or what is going on in Assam 
now. These are all transitory, tem-
porary factors. Over a long period 
of time, say 15, 20 or 30 years, you 
cannot say that this uninterrupted' 
price rise and tht1 inflationary pres-
sure has been basically caused by 
these factors. These are tem,orary 
factors. The main caU3e lies in the 
fundamental policies of the Gcwem-
ment. Whether it is this Govern-
ment Or the previous Government or 
the Government before that, the 
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question is, however many Boards you 
lXLay set up, howevw many commit-
tees you may set up as sugge.ted by 
Mr. Bhagat, whether the Government 
bas the will, the political will, to con-
irol and fight prices, because every-
body knows, and in every capitalist 
country of the world it is known, that 
if you want to control and curb orices, 
it cannot be done except by treading 
<>n the corns of thQ3e people to whom 
these high prices are bringing profits. 
You cannot do it. It is a contradic-
1ion in terms. 

15 hrs. 

Everybody ltnows that a high price 
-economy,. while it hits the common 
man, bring.3 benefits to profiteers and 
traders and big capitalists. They do 
,not mind a high price economy at all. 
A high price economy is the best 
method of increasing your profits. 
How is it here we find that in the 
last few yearl3, while prIces have been 
increasing and the people's suffering' 
has also been increasing, the big 
businesG houses and the monopoly 
houses have not been suffering at all? 
Because a high price economy is al-
ways of benefit to them. 

So, what I mean to say i.3 that the 
policy of the Government, the past 
Government and the present Govern-
ment also until it shows that :t has 
any other desire, is bC3J31cally prO-
monopolist, pro-capitalist, pro-trader 
-·1 do not mean the small traders 
because they can be curbed, but the 
wholesale traders-and pro-ve;;ted in-
terest, and I am afraid that this Gov-
ernment which bas come to power 
now, let alone doing anything, will 
not even spell out, because of the im-
pending elections-at least until the3e 
elections are over, the country will 
have to go On suffering-w hat their 
policy is going to be, for obvious 
reasons. What they will do after the 
elections remain3 to Ibe seen when 

-the real Budget comes. But for the 
1ime being they will not even spell 
o()ut anything, because they are heavi-
ly dependent on those vested interests 
lor their support and their contribu-
tion in winning thp electiOlliS. The 

Janata Party was also like that, they. 
were no di1ferent. 

PROF. N. G. RANGA! We ~ 
different. 

SHRI INDRAJIT GUPTA: That re-
mains to be seen. You please spell 
out something. 

During the interim Budget we were 
time and again appealing to Mr. 
Venkataraman to indicate at least 
broadly the directions in which he 
wanted to gO. They would not do it. 
They are under a political cOIll:;traint. 

Therefore, first of all I want to say 
that there are basic causes which 
have been operating over so many 
years. They are not the privilege or 
the monopoly of any particular Gov-
ernment which was in power. There 
is nO fil'3cal discipline, there is no 
monetary discipline, in the economy. 
Do these pUblic sector banks abide 
bv any directive or any kind of norms 
Or warnings which are given from 
time to time by the Ministry of 
Flnance regarding bank credit? They 
do not abIde by them. And the 
Reserve Bank, which ii3 supposed to 
be bankers' bank, in my opinion is 
the biggest sinner of all. The Reserve 
Bank is the fountainhead of inflation-
ary pressure3 whiCh arise Q1Ut of this 
unrestricted growth in bank credits 
being given. 

Of course, banks have to give credit, 
it is obvious, but there IS no monitor-
ing agency, no agency \Vhatl30ever,. to 
see what is being done with the bulk 
of this ,bank credit, whether it is 
being used for increasing production 
Or whether it is being used for other 
purposeG like cornering commodities, 
speCUlation, hoarding, buUdIng up in-
ventories and all that. There is no 
machinery, and there will never be 
any machinery. Government has no 
machinery Or check. 

MR. DEPUTY-SPEAKER: You have 
been allotted only five minutes. 

SHRI INDRAJIT GUPTA: But you 
halve to deduct Prof. Ranga's inter-
ruption from that. 



MR. DEPUTY-SPEAKER: I have 
already deducted two minutes. 

PROF. N. G. RANGA: I took onlY 
one minute. 

SHRI INDRAJIT GUPTA: I was 
trying to find out whether there was 
any indication of the direction in 
which they want to go. Last month, 
on the 21st, there was a newspaper 
report from the Financial Correspon-
dent of The Statesman, which s not a 
Communist paper, which represent(; a 
big sector of the big ,business in 
Calcutta. 'The Calcutta Stock Ex-
change has greeted the relaxation of 
credit curbs. The cut of 200/0 for big 
borrowers' account3. has been restored. 
This is one concrete thing that I found 
out, that the n~w Government has 
done. There was a curb of 200/0 on 
the credit, which is to be given to 
these big borro\~ ... ers and it seem3 that 
that has been restored and naturally 
it is being welcomed by the Stock 
Exchange. This IS an example of the 
fact that whether it is the lean '3eason 
or bUsy season, we find that bank 
credits are growing all the time and 
they are going mainly to big business 
sector, private commericial (;ector and 
all those people who are interested in 
causing an artificial shortage of com-
modities in the market. This is one 
thing. 

I need not go into the question of 
sugar, cloth and cement. I hold the 
Janata Government equally respon-
sible for what they did. The worst 
thing that was done was to 'de-control 
sugar supply and leave the COnl'3Umer 
entirely to the .open market. The 
previous position has not lbeen restor-
ed yet and it will be very difficult to 
restore it. I found that Shri Rao 
Birendra Singh, the Agriculture Min-
ister of the present Government only 
a few weeks ago, is quoted in the 
pret3S that in a ~ress conference he 
has warned the sugar mill owners for 
not depositing the levy sugar which 
they are supposed to give out of their , 
production for distribution through 
the public distribution system. 'I'hey 
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are not producing that le'fY luger. 
But then after that, what is happen-
ing, what have they done about it? 
Nothing and the sugar mill owners 
and the sugar trade o~ers know 
that in the coming months, it will be 
much more profitable for them to. 
sabotage the levy 'scheme and sell in 
the open market and therefore, they 
are hoarding sugar on a big scale. 
So, the Government could have at 
least told us" without spelling oUt the 
details, that they are determined to-
go in for a big de-hoarding operation. 
They have not said anything of the 
kind because otherwi3e, the sugar-
people, will not help them in the 
elections. This is the whole trouble. 
The same thing has happened with 
cloth. I am afraid, my .. friend, Mr. 
George Fernandes, must bear a part 
of the respoI'b'3ibility at least. Previ-
ously there was some obligation on 
the private sector textile mills to-
manufacture a minimum quantity of 
controlled cloth, standard cloth. But 
that was removed hy the Janata 
Government and they were freed of 
that obligation so that now the pulbie 
sector, the National Textile Corpora-
tion Mills are saddled with the whole 
respo!lsibility of manufacturing the' 
standard cloth and the more expen-
sive varieties of cloth, in which higher 
profits are made, are left entirely to 
the private sector. What do they pro-
p03e to do? Have they told us any-
thing about that? They have not told' 
us anything. In edible oils alsO', the 
same sort of huge racket is going on. 
Thev have not told Us anything as to .. 
wha"t they propose to do. 

MR. DEPUTY-SPEAKER: Please-
conclude. Your party was allowed 
only five minutes. You will be taking 
the time of other members. You have 
already taken ten minutes. Please-
conclude. 

SHRI INDRAJIT GUPI'A: I win 
wind up. We are thankful for smalt 
mercies that after so much quarrelling, 
we have been allotted the precious 
time of four houn3 for a discussion on 
such a subject. (Interruptions). It is 
either 8 kind of inhibition or alergy 
that Prof. Ran~a has got towards me .. 
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At one time, he used to a1t aide b1 sytem. cBMOt be feel by the GOVern .. 
aide with me 0\'81' tber'8 and. then ment. To take over tbote ...... 
alSO, whenever I let Up, De used to means that FOU ettber haft to ~ 
get agitated. I do not knoW why. nallse certain tbiDgs or at ... .. 
I was aoing to say IOJnethiJlc which have to requisition cartaiD ~ 
would have pleaBed you also, abou.t which will be very uncomfortable N£ 
bow the farmers are being fleeced them to do, If they do it, tlley· wID 
because they are gettin, lower prices make hostile the entite vested Inter" 
for their produce. (Inte:rruptiona). est group of monopoOOts, industdaUstl 
What is the matter with you? Would and traders. They will come into 
you not allow me to speak? You do confrontation with them. That they 
not want me to speak or what? do not want to do. Therefore, the 

public distribution system, howsoever 
PROF. N. G. RANOA: I am not 

excited. You are getting excited un-
necessarily. 

SHRI INDRAJIT GUPI'A: You have 
the ad'vantage over me. That is all I 
can say. 

I conclude by '3aying these three 
basic causes, one is the basically pro-
capitalistic and anti-people ,policies of 
the Government, fiscal policy. econo-
mic policy, taxation policy etc: These 
thini3 have to be gone in'to. 
. The ~e~ond is profiteering by the 
Industrlallsts and the traders which 
they, have already referred to. The 
main generation of black money is 
taking place from that. They have 
not told us what they propose to do 
about that. No doubt all these 
things haVe been aggra~ated in the 
last 2-3 years. Bu~ that is not the 
answer. Something has to be done 
now. 

The thinl is the albsence of any 
effective public distribution '3ystem. I 
have no illusions that such an effec-
tive public distribution system will be 
brought into operation even by this 
Govednnent. It cannot lbe. Because 
to make '3uch a public distribution 
system effective, the Go~ernment must 
have control O'Ver the stocks through 
w?ich. they will feed the public dis-
tribution system, the stock.:; of cloth, 
the stocks of edible oil, the stocks of 
:foodgrai?s,. th~ stockG of su~ar and 
even thlngs like matches, exercise 
books and so on. This they cannot do 
because theG~ stocks are with Bome-
i'body else. The stocks are controlled 
by somebody else. Unless these cstocks 
are takon over, the public distribution' 
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much lip-service is paid to it either 
by the Janata Government or the 
present Government, will never be 
etrective. 

I conclude by 13aying that within the 
framework of the present situation, 
there is nO easy way out on the 
question of prices. As far a8 we are 
concerned,. because '30me members 
speaking here the other day said, "You 
people are creating trouble outSide I 
organising dharnas outside, you do 
not let the Government fUnction", I 
want to make.,it clear that we shall 
continue to organiSe dharnM, demons-
trations and voice the people's pro-
tests. Mr. H. K. L. Bhagat also said, 
after all, the consun\er must 6peak 
out. Mr. Bhagat said that unless the 
consumers make their presence felt 
more effectively, nobody will listen 
to them. They think that all the 
politician.'3 are same 414 "..t't t qr" ," 
That is what the common people say. 
"They all go there and shed tears for 
Us but do nothing." The peQple say, 
"They promise Us many things, ' ifitr;r 
~tP' ~ * ~ tfiI' ,,~ ;r;r ~Ji t' ," 
Don't you know how the com-
mon ll~ple talk? Therefore their 
main job is, if the Gov~rnment 
wants to do anything sincerely, let 
them show and prove. But as far as 
We are concerned, We are jolly-well 
going to go to the people and go on 
organising as much form ot protest, 
demonstration, dharna, movement and 
struggle agaioot high prices as it is 
possible to do. Because that is the 
only way by which the common 
people can make their presence felt. 
That is the only way in which the 
problem can be ultimately sollVed. 



t-" lndftJlt Gupta] 
! thank,,.tt,. Sir. I .. .arty I tarA 

..... tIDle. 
-smtI A. 1\1. VELU (Araklkonam): 

Mr. Deputy-8peaker, Sir, I rise to say 
• .tew words on the Resolution regard-
i~ splralUng prices of primary neces-
litles of common people in the coun-
try. When my Party stepped down 
from authority in 1977, we left a 
legacy of 18 million tonneG of food-
grains for the Janata Government. As 
soon as the Janata Party assumed 
office, all the restrictions on the move-
ment of foodgrains were removed as 
it that was the panacea for all the 
problems thai' the country was facing. 
The inevitable consequenc~ was that 
the hoarders and blackmarket{'pr~ had 
a field day. The buffer-stock 01 food-
grain:; lot" dwindled and the prict:!s of 
foodgrains started picking up. Though 
the' production of food grains augment-
ed by. leaps and bounds, yet the prices 
of foodgrains were soaring sky-high. 
The directionle3g and policyless atti-
tudes of the J anata Government were 
the root cause for rising prices. 

The 1979 Central Budget further 
fanned the flame of rising prices. Un-
necessary wrangles between urlban 
and rural sectors were given a tree-
plan remlting in discontent among 
the people. This brought in numerous 
hurdles in the transportation of I..:S3en-
tial commodities, for which the blame 
ohould lie squarely with Charan Singh 
Government. 

The AIADMK Government in Tamil 
Nadu was in complicity with Charan 
Singh Government at the Centre. The 
essential commodities are being dis-
tributed through the Civil Supplies 
Co~ration. The sale'3men, after 
taking delivery of commodities like 
sugar, kerosene etc.,. boom the godowns, 
sen them in blackmarket openly. The 
levy sugar should be sold at Rs. ~.95 

per kg. These people sell it in the 
blackmarket fer Rs. 5 a kg. tn Tamil 
Nadu drums are not atvailable for 
transporting kerosene. The l'3alesmen 
ex,ploit this also by selling a drum of 
kerosene at -a margin of Rs. 100 I each. 

EVeD when the" people are apprehen-
ded, the TahJlild4m. t}1e, Dy. Tahsildar • 
and the B.D.Os do not have power. to 
arrest them. These local o.mciall 
should be vested with neceasal"J' 
powers so that they can give deterrent 
punishment to these culprits. 

In the newspaper at yesterday, you 
must have come across the news about 
large-scale pilferage of electricity. 
The petty. officials who were enjoyinl 
the patronage of AIADMK Govern-
ment are involved in this. They have 
not yet been able to get out of 
AIAD.MK phobia. There are any 
number of Advisory Committees in 
Tamil Nadu which comprise of com-
mitted n1:::1 of AIADMK. They are the 
seed-bed of corrupti '"In. They should 
be dissolved immedIately. The Milk 
Supply Corporation in Madras is on 
the verge of extinction because of 
malpractices. The National Dairy lie-
velopment Board should take it over 
immediately in the interest of 
the people of Madras. The tiis-
tribution mechanism for edible 
oils should be modernised. Super 
Bazars are catering to the needs of 
,people in urban areas. There should 
be mobile super-bazars fOr the people 
of rural areas, whose misery cannot 
be descrIbed in a few nJhuteo here. 
In each District a Committee consist-
ing of the M.P. and the M.L.As should 
be constituted for the purpose of 
superviGing the distribution of essen-
tial commodities. An M.P. from Nager-
coil can come to Arukonam and super-
vise the distribution outlets for essen-
tial ccmmodities. 

Pulses are not produced in Southern 
States. The climate in Southern states 
is not suitable for cultivation of pulses 
in southern Statal. The requirement 
of people in Southern states is to be 
met by getting pulses from Northprn 
states. The people of Southern States 
shoUld not be made the victims of 
vagarie3 of nature. At the moment 
because of rising transport costs, the 
price of pulses is beyond the reach of 
common people in Southern states .. 
The Government of India should give ----------- - ---

~e original speech was delivered in Tamil. 
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SHRI K. MAYATHEVAR (Dindi-
,uI) : We are discussing a very im-
portant problem which is aJrectin, the 
sixty five crores people of India. As 
the leading economists of this ~OUD
try and elsewhere have said, the price 
line is the llte-Une of the people ef 
not only this country but of the wh"e 
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world. SO it is incwnbent on the 
part of tllis government to reduce the 
}trices of all essential commodities 
including riceJ sugar, cement, matches, 
all kinds of oils, manure, fertilisers, 
dlesel, kerosene, cloth and almost all 
essential commodities .... 

SHRI DINEN BHATTACHARYA: 
How are they going to do it? 

SHRI K. MAYATHEVAR: They are 
going to do it. They will do better 
than yoU have done. 

Now, the prices are high. Who is 
responsible for the present rate of 
price level? Who is responsible for 
the hlgher rate of price level whlch 
is prevalent in tlus country? I put a 
very simple proposition to the non. 
Members who are here for a very 
long time. We are getting married 
with some lady. (Interruptions) No 
marriage between two men. Don't 
put that question. Therefore, we are 
getting marned. You cannot expect 
us to give birth to the child within 
3 months. If a couple give birth to 
a child within 6 months or 3 months, 
it is an illegitimate child. We do not 
accept it and our human society will 
not accept it. The price level is the 
8Onsummation which has taken place 
the tlme of the Janata rule, your rule, 
your partners' rule and your associ-
ates' rule in which the price level has 
oonsummated and the delivery is now 
taking place That is the price level 
You have delivered the price level 
here which is prevalent now. The 
important government 01 the Janata 13 
the root cause for all the price level 
which is prevailing in the country. 
now. Therefore, you do not have 
locus standi. I say this Government 
ia not responsible for the present price 
level but, at the same time, we should 
not also go on abusing others and find-
ing fault with others or we should 
go on levelling charges against this 

, Government. It is no use doing this. 
'he people did not vote them to power 

, because they did not have faith in 
them. They voted us to power because 

" they had the unahakable :faith In the 

leadership of our beloved lady Prime 
Minister, Shrimati Indira Gancihi ·'WID 
can alone deliver the goods to the 
people. On that basis the people voted 
her to power. We also got votes on 
that basis. Do not forget this. The 
people know that nobody except 
Indiraji could safeguard the interests 
of the people of India. There is no-
body here, in the near future to safe-
guard the interests of people of this 
country. 

I again say that the Janata Party 
Government is responsible for thil 
price level. Take the case of g.old 
auction. Who suffered most? It is the 
womenfolk who suffered very much 
beea USe of the rise in price of gold. 
Of course, you may say that gold is 
not falling under the category of 
essential commodity. We are not also 
accustomed to purchase gold. We only 
want gold for the tali-not thali for 
lunch. 

MR. DEPUTY -SPEAKER: Say 
Mangalsutra. 

SHRr K. MAYATHEVAR: Tali or 
mangalsutra or whatever be the name, 
it is used for tieing the neck of the 
wife. 

The price of gold at the time of 
Indira Congress that is, in 1976-77 was 
Rs. 420 a sovereign-not 420 undel 
IPC. It is you people who got the 
votes in 1977 by cheating the people, 
by your 420 method. It is not appli-
cable to uS but it is applicable to you 
people who cheated the people. There-
fore you are responsible for this price 
level. We should all see to it that the 
price goes down. That is the aim of 
this Government. 

The J anata Government's misrule or 
mischievous rule was responsible for 
this price rise. For the last 21 years 
the people felt that there was no Gov-
ernment at all. So also the people of 
Tamilnadu lelt that they had no 
government there. Whether it be a 
government run by MGR or the junior 
Janata, All India 3anata, both are saU-
inC In the same boat. MGB of T~-
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nad~, Mor~rji Desai and Charan SiDlh 
Governments spoilt the whole of India. 
YQU must all come out with the truths 
here. Shri lndrajit Gupta is not here. 
I want to coDsratulate him from the 
bot~ of my heart. He presented the 
real picture bringing forth the truth 
befQre the House. 

Anyway the price of sovereign gold 
rose to 1400 in Tamllnadu. The peo-
ple especially the Indian womenfo \ k 
could not purchase even a quarter 
sovereign for making tali for the 
marriage of their daughters. Of course 
now it has been reduced to some 
extent. At the time of elections the 
ornament gold price was up along V\rith 
the other essential commodities. 

SHRI DINEN BHATTACHARYA: 
The prices of all essential commodities 
have also gone up. 

SHRI K. MAYATHEVAR: That is 
not under discussion. I am only say-
ing that in the regime of Indira Con-
gress in 1976, the prices of essential 
commodities were very low. But, after 
the Janata Party came to power it 
rose up. When Indiraji was the Pnnle 
Minister of Indira, in 1975-76 she 
arrested all the smugglers and put 
them behind the bar. You safeg,uard-
ed and protected the smugglers. You 
were their guardians. We find thClt 
on the one side you aTe crying for the 
poor people while on the other side 
yOu are also crying for the rich peo-
ple. So, we would like to know \vith 
Whom are you sailing? Are yOU sail-
ing with poor people or with Tatas and 
Birlas? Please come out with the leal 
truth. 

Sir, during the Emergency all the 
blackmarketeers and profiteers were 
arrested with the result that the prices 
came down and this was appreciated 
by the people of India. After the lift-
ing of the Emergency the prices are 
going up. Therefore, you are respon .. 
~dble for the rise in prices in thlS 
country. 

Sir, during the Emer,ency in Tamil 
N~?u a~3 elflle1f.h,re tbe CongreH 

Government was supplyinc one meal 
for one rup~. Unfortunately, it was 
called J anata meal. When Janata 
Government came' in power they des-
troyed that one rupee meal. 

So far as essential commodities are 
concerned I feel that the distributioa 
media is not functioning satisfactorily. 
We are producing more rice, wheat 0)1 , 
and other essential commodities yet we 
.find that prices are also going up. 
Therefore, my point is that theSe in-
between people like Tatas Birlas Had , 
smugglers are responsible for this price 
rise. I would like to know from my 
friend in the Opposition whether they 
are prepared to support in unequivocal 
terms the use of Preventive Detentiorl 
Act against these smugglers. If the 
government make use of the P.D. Act 
then you will come crying tomorrow 
that this government has deprived 
them of the fundamental right. My 
view is if you think one per cent of 
the people who are hoarders and 
smugglers then you can save the lest 
of the 99 per cent of the population. 
SmuggJers should be hanged to ?ave 
the poor people of India which (_!on-
stitute ninety-nine per cent of the 
population. 

Sir, the distribution system shouhi 
be regularised and the Central Gov-
ernment should give a directive to the 
Governor of Tamil Nadu to open fair 
price shops in all the villages. In nlY 
constituency there are 3,000 to 5,OOCt 
villages. We do not have fair price 
shops there. Fair price shops should 
be opened in all the villages in India. 

Sirt I would also like to say that 
some of the officials indulge into re-
ceiving bribe from these hoarders an. 
smugglers. So action should be take. 
'both against the hoarderSl and 
smugglers as well as these bribe re-
ceiving officials throughout India.. 

Sir, the Essential Commodities Act 
is there, which is a State law. But 
there, are so many lacunae there. We 
demand that these lacunae should be 
'Olugged. There should not be ba. 
~ted for these economic offendeN. 
There should be no bail a1; all und .. 
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the Essential Conunodities Act. Our 
hone Minister sittm, here wu the 
Mlnister for Commerce in 1916-76 and 
he broUCht so many e#eCtive e~ct
menta to put down economic otfenclers. 
This was lifted by the J anata Govern-
ment which resulted in rise of prices .. 

MR. DEPUTY-SPEAKER: As an 
Advocate you are arguing. 

SHRI K. MAYATHEVAR: laIn 
advocate for seven lakhs of people who 
voted for us, Sir. We are all advoca~s 
for OUr respective constituencies. Our 
friend here is an advocate for his con-
stituency. You are advocate for North 
Madras. Our friends are advocates of 
their respective constituencies. Ac-
tually we have several lakhs of clients 
-not one or two clients. In fact '.ve 
have seven lakhs of clients who have 
voted for us. Therefore, I am arguing, 
as an advocate, not only for my peopJe 
but also for the people of the whole 
of India as other honourable Members , 
of this House. 

SHRI SOMNATH CHATTERJEE 
(Jadavpur): Only for your consti-
tuency? 

SHRr K. MAYATHEVAR: For aU. 
Sir, the lacunae in the ,Essential Com-
modities Act should be plugged. 
Stringent provisions should be intro-
duced. Bail should not be granted to 
these economic offenders and black-
marketeers and hoarders and so on. 

At the time of emergency cloth was 
sold cheap in the market. The price 
list of the cloth was printed; it was 
affixed with the cloth. The Prices was 
aft1xed with the stipulated rate in 
respect of all cloth. It was so 
in the case of every commodity. 
I request the Government to, follow tbe 
same procedure now. The same l)ro-
cedure should now be adopted. This 
was there during the emergency but 
in the year 1977 the J anata Govern-
ment abolished and lifted that parti-
cular procedure. You should now re-
introduce it and thereby YOU should 
reduce the abnormal price rise indulg-
_ in by tfle medium. ibusiness people 
and the bia' money people. Thi. i. m7 

subJnissiolL They mu.st aftlx th4t 
correct price in respect of aU ~ 
essential commodities to enable t. 
consumer to get things at reason.bJ. 
prices. This is Illy submission. 

Sir, in the year 1970-71, the price 
,index was 100. During the Janata 
regime, during 1978-79 what happened 
was this. The index rose to 225 per 
cent. It is a very shameful situation 
created by the erstwhile Janata Gov-
ernment. They are responsi,ble for 
this price rise which we are facina 
now at the national level and at the 
State level. 

Sir, reg.arding inflation I wish to say 
a few words. During the congress 
regime the rate of inftation was very 
much contained. The rate of inflation 
in their regime was brought down 
from 23 per cent to 4 per cent. That 
was at the time of emergency. When 
the emergency was lifted and the 
Janata Government came to power, 
this went up again to 22.3 per cent. 
N ow inflation is 22.3 per cent. There-
fore it is incumbent on the part of 
this Government to contain inflation 
(_ nd reduce price; but we cannot for-
g.et that this Government came to 
power only within 3 month.. The 
Janata Government could not redu88 
the prices for 21 years. I DOW __ 

our hon. friends, is it possible to reduce 
the price all of a sudden within three 
months. Is it possible to expect an 
animal or human being to give birth 
to a child within 3 days after marriage? 

SHRI JYOTIRMOY BOSU: If con-
ception has taken place 10 months 
before the marriage what is the harm? 
It is possible. 

MR. DEPUTY -SPEAKER: Let hiu 
speak. 
JUe. 

SHRI K. MAYATHEVAR: Sir" what 
I was saying was this. The loopholes 
in the Economic Offenders Act should 
be plugged. At least I am sUre our 
friends will support us on this point. 
Econom.ic offender.! .hould be take. 
to task. Stringent actiOll abould be 
taken against them.. 'rhex-e should not; 
be any mercy for them. The,. should 
be prCMleCUted. 'ftler. tbDuld net h 
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any lbail for the economic oifenders. 
If that were to be so, althoulh some 
advocates can earn more, in respect of 
bail cases, it will not help the situa-
tion really. 

I request the Government to take 
all steps to reduce the circulation of 
money. The Central Government 
should take all steps to reduce the 
circulation of all currency notes 
There is no use of printing and cir-
eulating hundred rupees notes and 
currency notes of all kinds at length, 
which is responsible for the present 
inflation. You should not increase the 
circulation of money. This causes in-
flation and rise in prices. You Inust 
produce more wheat, foodgrains, 
cereals, oil and other essential com-
modities so as to balance the inflation-
ary trends and also to reduce the 
prices. 

Before I conclude I would like to say 
that I blame the JanatQ. government 
for rise in prices and not this govern-
ment. The Opposition should at least 
give ten months' time to this govern-
ment to bring about the improvement. 
Even a lady needs ten months time to 
give birth to a child. So, you must 
give the Government of India ten 
months time. Be patient till "hen. 
With these words I conclude. 
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AN. HON. MEMBER: Mr. Appala-
naidu's name is there. 

MR. CHAIRMAN: I will call him. 
Now Mr. Chitta Basu. Members will 
speak only upto 4.20 p.m. 

SHRI CHITTA BASU (Barasat): 
Mr. Chairman, Sir. I think we have 
not forgotten by this time tbat the 
Congress I won the electiolUl ,)Il. 
Yer'T catebi .logan. The ,logan II :,.... 
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that tbey want a gpvern11\ent that 
works. No", the first queation is 
that that govenulleDt which wo~ks 

had been installed in power about 21 
months ago. Is that government 
that works is really working to bring 
down the level C1f prices? I think you 
will agree that this government tioes 
not work when the question of curb-
ing price rise comes in. There were 
certain empty words, empty promises 
and those empty promises are never 
to be materialised, never to he exe-
cuted. This Government has ueen 
proved a paper tiger in relation to 
the question of waging a battle 
against the price rise. Recently, 
there has been a price rise. I quote 
from the Government of India, Min-
Istry of Industry, Office of the Econo-
mic Adviser. It says "Tbe Official 
wholesale price index 'lor all commo-
dities stood at Rs. 230 . 8 during the 
week ended February 23, 1980 a9 
against the Rs. 228.2 for the previous 
week. Evt!tl during the perIod of 
one week, there has been .2 per cent 
rise of price index. At this level, the 
increase was higher by 1. 1 per cent 
and 20 per cent respectively when 
compared with the previous week Ciand 
a year ago. Therefore, this slogan 
does not work in so far as the price 
rise is concerned, as has been proved 
by the official release of the Govern-
ment Of India itself. This price rise 
has been an uninterrupted phenomen-
on in our economic life. I do net hold a 
particular government responsible for 
this. I hold a particular system res-
ponsible for this price rise, the 
system of capitalism, the system of 
monopoly capitalism, the system of 
feudalism.. Tha t is responsible 0 t 
continuous and uninterrupted price 
rise. 

My grouse is that even the eat"lier 
governments led by Mts. Gandhi 
continued to support that system. The 
Janata Party also continued to sup-
port that policy maintaining the basic 
structure Of capitalism, imperialism 
and feudalism. This govemment is also 
sustaining that very basic structure. 
Tberetore, there is no hope 01 fur-
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ther curbing doWn the prices; nther 
they will .go uP. What has been tU 
result? During these years, accoraing 
to the statistics compiled by the 
Planning Commission, the real ':!arn-
in,s of the industrial workers with 
income less than Rs. 400 per month 
in 1961-67 went down by 113. In 1975, 
that is, the period of emergency, the 
income of the industrial workers had 
also gone down by 1/3. The real 
annual earning of the agricultural 
labour in 1961-62 was Re. 282.5. In 
1963-64, it dropped down to RI. 185. 
In 1975, that is, during the emer-
gency, or at the beginning of the 
emergency, the real earning moth of 
the industrial workers and the agri-
cultural labour come down. In 3 

nutshell, the real earnings of millioi~s 
of Indian workers, agricultural 
labourers and middle class people 
have 'been reduced by as muCh as 50 
per cent in the recent years. There 
has been a sudden erosion into the 
income of the weaker sections O'i the 
community dUe to the sUdden rise in 
prices. There are many factors 
which really contribute for the con-
tinuing price rise. I do n~t want to 
discuss each and every point. There 
has been enormous increase in looney 
supply in recent days; there bas '''een 
enormous increase in bank credit, in 
deficit financing, and there has been 
runaway inflation and the existence of 
a parallel economy of the black money 
The fiscal and monetary policy really 
contributed to the continuous rise in 
price. My request to the hon. Min-
ister is this. Unless this policy ;9 
revised, unless a new policy frame is 
built up, the price rise cannot be 
contained at all. It the Government 
is really interested in curbing the 
price rise. they should revise the 
entire framework which is eontrlbut-
ing to the price rise. 

18 Itn.. 
The question of public distributioa 

is of repeated. There cannot be etrec-
ti ve pubUc di'$tributiOD system ,JD). .. 
there is phyliQal control over the 
stocks. The whole lacuna aPo~t the 
pubJic distribution system 11 that 
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while ~ey w~t to have a pubnc 
diatr~qutiQn sptem there is no p~
posal fQr procurement or physical 
take over of stocks and therefore this 
cannot be successful. Therefore, tIle 
talk of public distribution is nothing 
but skin-deep commitment. There-
fore, 1 should request the Govern-
ment to see that there is an efficient 
sYstem ot prOCurement and distribu-
tion. 

In this connection, the question of 
take over of the wholesale trade of 
foodgrains and other essential com-
modities must be taKen into conside-
ration. Even the Government is 
di vided today; they claim to be Gov-
ernment that works. I read from the 
newspapers that Mr. Pranab Muk}:1er-
jee, Minister of Commerce is credited 
with a statement to the effect that If 
the sugar mills industry did not 
uehd vet Government will take ove'" 
sugar industry. The next day Rao 
Birendra Singh goes to N agpur and 
says that the Government does not 
propose to take recourse to BULh a 
step . . . (Interruptions). Thereforet 

unless the Government makes up its 
mind, it is not going to bring about 
results 

In conclusion I should request yO..l 

to consider the 'following propusals: 
nationalisation of wholesale food-
grains trade and certain other essen-
tial commodities to be distributed 
through a public distribution system, 
physIcal control of stocks by massive 
procurement programmes of essentl:l1 
commodities, efficient public distrIbu-
tion system coverine wide areas and 
a variety of items and remunerative 
price for agricultural produce clnd re ... 
:versal O'.f the existing monetary ~d 
flseal polieies 90 that prices can be 
brought down. 

·SHR! S. R. A. S. APPALA-
NAlDU (Anakapullj): Mr. Chairman, 
Sir. Let ~ at th~ outset thank you 
for giving me an opportunity to 
participate il) this debate. 

The return to power of our part,. 
with a massive majority has renewed. 
the ex~tations of the pOor aDd 
down-trOdd.n who are mainly ~
ponsible fOr this ,reat victory. 

They haVe many hopes on this Gov-
ernment. Steps have already been 
initiated to control tlle ever incr~s
ina prices and to enSlJ,re equitable 
distribution of essentiJl commodittea 
at reasonable prices to these inno-
cent and poorest of poor people. For 
the distribution Of essential commo-
dities to the weaker sections and in 
the deft.eit areas necessary and effec-
tive measures are being taken up. 
But I have got a doubt "How fat the 
traders will cooperate with the Gov-
ernment in this effort? To enrich 
themselves they are exploiting the 
poor in all proportions ignoring the 
consumers completely. 

For effective distribution of essen-
tial commodities, the shortage of food 
graIns IS the main obstacle. .rbis 
scarcIty IS an artificial one. This 
shortage IS created by a very 
few Individuals and play with the 
live! of the many people. In the 
wake Of the formation ot the new 
Government in the Centre the Chief 
of FUCCI lauded our victory and said 
that they would extend their hearty 
cooperation In gearin& up of the 
economy. The entire merchant ~om
munity echoed in Unison the senti-
ments of their chambers. But what is 
actually happening? They continue to 
create artificial scarcities in the essen-
tial commodities. Unfortunately, 
they are still indulging in hoarding 
and black marketing. They are still 
exploiting the poor. 

The big industrialists are not 
seriously thinking of increaJinl tbeir 
outputs. They are declaring lock-
outs on a plea O'f impending s1rikee 
and are creating la'bour problems ill 
collusion with unscrupulous labour 
leaders. They dispose of their illegal 
stocks at exorbitant prices. They are 

-The original speech was del ivered 71n Telugu. 
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earning hu~e profit by lock-outs. Tms 
is a wonderful Rame for them. This 
is evident in all impcrtant industries. 
Shri K. N. Modi, president-elect of 
Fleel has even demanded to allot 
coal mines to private sectors. 
Mr. ChairMan, Sir, in the prevailing 
world W\de energy crisis we can rea-
lise his real motives. Therefore, I 
appeal to the Government not to 
allow the private sector to have 
monopoly on sectors which are essen-
tial tor the survival of the socIety. 
Of course, our Prime Minister is 
aware ot the seriousness ot the situa-
tion. She is already seized of 1he 
problem and she is doing all that she 
can. 

The business community has utter-
ly tailed in its onerous responsibility 
to discipline itself. Therefore discip-
line should now be imposed from 
above. The industrialists have made 
a mockery of the can or file father ot 
the nation to consider themselves as 
trustees of the nation's wealth. 'they 
have lost touch with the pulse of the 
people. Their decisions reached i 11 

the air conditioned board rooms with 
luxurious dinners and beautiful and 
vuJJuptuous secretaries on hand are 
far removed from reality and their 
one and only aim seems to be to legi-
timise the exploitation of the society 
as a matter of course. Sir, poverty 
and hunger knows no boundenes. It 
is not concerned with the political 
hues, isms or idioligies. It does not 
distinguish between religions, castes, 
creeds Or communities. Sir, there is 
not much time left to discuss this 
iSsue in depth. Hence I suggest the 
following steps for the consideration 
of the Government. My suggestions:-

1. Establishing a separate public 
distribution department with a costing 
cell for all essential industries, watch-
ing the efforts of the State GO"J~rn· 
ment, observing the often changing 
price fluctuations, identifying the 
vulnerable areas and taking prompt 
and necessary measures. 

2. I feel that welfare measures are 
more beneficial than frequent wage 
-~.The original s~h wu delivered 

rise. The organiaed sector should. be 
prevailed upon to accept th. rise In 
the cost at living index in ldnd.. If 
caah payments ar!! made the money 
circulation will be more and consa-
suently there will be rise in Ute 
prices and effect very badly the poor 
and unorganised sector. 

3. Commercial Intelligence Depart-
ment should be esta1>'lished as an 
annexe to the Intelligence Burea:.. 
Mr. Chairman, Sir, finally 1 close-
quoting our great Andhra poet, re-
volutionary and reformer Gurajada 
Apparao: 

How the country will be pros-
perous if the people are weak and 
disspirited? 

Increase production in national 
goods. 

Forego self benefit to some €'x-
tent and let others have the same. 

The country is not mere earth of 
mud and dust. 

It is composed of men with flesh 
& blood. 

*SHRI R. K. MHALGI (Thane): 
Mr. Chairman, Sir, the motion Which 
is being discussed in the House is 
closely related to the aspirations of 
the people. The situation which is 
created because of the price rise is 
not only disappointing but shocking. 
A common man has been distL't:!ssed 
du~ to price rise. The promises 
which were given by the then ruling 
party sound totally empty. Indians 
haVe experienced Diwali of 1977 and 
1979 when there were nO queues, no 
ration cards. The essential Comnl0-
dities of standard quality were 
available in plenty. 'Dte prices of 
sugar, kerosene, edible oil were not 
only kept under check but they had 
reduced. Sugar was sold at Rs. 2/- a 
Kg., edible oil at Rs. 7.50 a Kg., gut 
during the present rule the prIces 
have increased to such an extent 
that they are touching the skies. The 
price of sugar has increased front 

in J4arathi 
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:a.. 2/- to. Rs. 7/-, edible oil trom 
Ra. 7.50 to Rs. 11.50 per Kg. During 
the period C1l two months and a halft 

the pockets of the poor have heen 
picked by the rising prices. The 
people in rural as well as urban 
areas are angry. Sir, I would like 
to pOint out that this Government t. 
seated on a bundle of dry grasl. I 
want them to understand what will 
happen if a spark of fire falls upon 
it. It is argued that State Govern-
ments do not cooperate. On 18th 
February 9 State Governments 'id Ie 
been dissolved. But tell us what chall8c 
has been brought about in the situation. 
No change is there at all. The situa-
tion has worsened. There have ~en 
Satyagrahas and Dharanas in Bom-
bay. The police officers of the 
present Government haVe not effec-
tively controlled the situation. I 
would like to make some suggestions. 
There is no scheme to increase the 
production. It is not enough to Say 
that distribution system is proper. 
Firm steps should be taken to control 
rising prices of essential commod! ties. 
Concrete steps hould be taken by 1 he 
Government. The meaures proposed 
should be reflected in the Budget pro-
posals which will be presented in 
June As lcng as the situation .!oes 
not improve, certai n commodities 
should be imported. The Govern-
ment should be efficient. It is not 
enough to say we are doing tilE' 

things but it should be actually done. 
The import of certain commodities 
should be stopped. Sugar is being 
sold at high price. There should 
also be proper distribution system. 
It is no good simply charging J anata 
Party and blaming that previous 
Government did not do the thin~s. 
It would be act of bravery if you say 
what YOU would~ propose to do. 
Though the distribution system is 
"roper, many times there fa no pro-
per trasportation system. Required 
WagoM are not avaiable. Wagons are 
.1oeked and railway oftleers and mer-
cbants are jointly doing it and they 
try to exploit the common man. 

Railway ~ are~--reeponid~ 1«; 
it, along with the merchanta Tb. 
next point whicll J would like .. 
stress is not new one. Reserve BanlG~ 

which enjoyS power. should also 
curb the bank ciedit faCilities. Re-
garding the report of Wanchoo Com-
mittee, so much is spoken. But th" 
said report is still kept in the cup-
board. It should be made available 
and firm steps should be taken to 
check black money as per the reco:::n· 
mendations made. 

The last point is very simple. You 
have means to take actions. There 
is Essential Commodities Act of 1955. 
In 1980 cplother Act was passed by 
this House. It all depends as to now 
effectively you implement the laws. 
For example, gas is very eseential in 
some families. Many times gas is not 
available fer two months. They are 
not entitled to gef kerosene on the 
ration cards. How should the fami-
lies manage to cook Tn-the absence 
of gas and kerosene? 'rhose who 
have gas should also get kerosene. 

SHRI Y. S. MAHAJAN (Jalgaon ): 
Mr. Chairman, Sir, the price explo-
sion which began' .immediately after 
the Janata Government submitted its 
Budget proposals last year, has con-
tinued unabated. The percentage 
rise in the index C1f the wholesale 
prices has reached the shocking ftgure 
of 21.6 per cent during March 1978 
to December, 1979. Retail prices of 
some essential commodities have re-
gistered an increase of 100 or 200 per 
cent. Black markets have began to 
flourish and the consumer is gasping 
for relief. Edible oils kerosene, 
cooking gas, sugar, diesel, bread, tea, 
soap and detergents all cost much 
more than they did last year. As 
has been said by a reporter, the C'JlI 
that cheers gives the most acute dep-
ression, should you stop to think of' 
the eost ttl. tea. Besides, 1 will like 
to add, the size of the oup hac 
beeome so ~l that you ean ,)Dly 
tute its cOntents and not have the 
satisfaction of drinklna tea. Tbi~ is 
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the legacy of the J anata Lok Dal 
Governments, the ccnsequences of 
W'bich we have to faee. The neglect 
., the public leCtor, resulting in the 
near cdllapse of the infrastructure. 
wrong industrial poliCY, mismanage-
ment of the economy and finances ot 
tile State are responsible for the 
present galloping inflation. 

Especially responsible for this 
malaise is their 'fiscal policy. Last 
year they decided to resort to 
deficit financing to the extent ot 
Rs. 1,382 crores in the budget, but 
the reviSed budget estimates havl~ re-
corded a deficit of Rs. 2,700 crores. 
'One should not be surpmed if it 
reaches the stupendous figure of 
Rs. 3,000 crores. This is more than 
the de8cit finanCing we had taken 
eredit for in the whole of the second, 
Third or Fifth Five Year Plan. In 
the first three years qJ the Fifth 
Plan it amounted, to only Rs. 754 
crores. This has created a tremend.-
oUs inftationary potential. 

Only yesterday the Minister of 
Finance has informed us that there 
was an increase in money supply of 
the order of Rs. 1,147 crores during 
the last six months i.e. bet\\Teen 
August, 1979 and February, 1980. The 
total increase in the supply of money 
during the corresponding period of 
the previous year was Rs. 2,064 
crores . As against this tremendous 
increase in the amount 0'£ money, the 
!upply of goods and services has 
diminished. The gross national pro-
duct is likely to record a decline of 1 
to 2 per cent. The downfall in 
agricultural production is expected to 
be about 6 per cent ana In industrial 
production there will be a marginal 
fall as compared to-last year. So, it 
is this imbalance between the increas-
ing money supply and the diminish-
ing production which is mainly 
responsible for the inflationary spiral 
which we have to face today 

Added to that is the constantly 
increasing rise in the price Of erude, 

which was operated a. an inflationary 
factor ill our economy _ durinc the 
1_ 7 or 8 rears. We have been 
importing inflation in this way 001 .:t 
lege scale and unleM some remedr' 
is found out. lute a - lubatantial ia .. 
crease in borne production, or 8 
substitute for petroleum in the near 
future, or a fall in our importl, we 
may have to face a very big deficit 
in our b81an~e d[ payments. 

PROF. MADHU DANDAVATE: We 
have to export inflation. 

SHRI Y. S. MAHAJAN: We are 
now importing Inftation. The econo-
my is in shambles and we have to 
face a gallopinginfLatlon, the handi-
work of the Janata-Lok Dal 
Government. 

I will be brief in giving suggestions 
to face the proble1ii. The pack8.ie of 
measures will have tc be compre-
hensive in character, both short-tenn 
as well as long-term. Government 
must act firmly and uitilise the powers 
under the Essential Commodities Act 
to deter the hoarders and black-
marketeers so that they can break 
the expectation of rising prices. It is 
this expectation which is responsible 
tor continued acceleration of prices of 
difterent commodities. Unless this is 
done, nothing can be done in tne 
short run. 

There is need to control money 
supply and credit. Some hon. Mem-
bers have referred to the restrictive 
credit policy of the Reserve Bank. 
We .. ~hal] have to continue the restric-
tivE' credit policy. The amount ol 
credit given to the commercial sector 
in the current year is the same as in 
last year. This is a wrong policy, 
because though this year the national 
product has gone down you will ~ 
creating the same amo'unt Of money 
w hic h you created in the correspond .. 
ing period last year. So, the present 
policy does not amount to a restric-
tive policy. The Reserve Bank should 
adopt a more carefully planned policy 
in this matter. 
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So far 8G deficit financing is con-
cerned, It shOuld be redueed to as 
lmall a proportion as possible. The 
draconic measures which we took in 
1:97f, enabled us to achieve a surplus 
budget in 1975-76, and this was main-
Py responsible for reducing the level 
et pri~. in 1975-76. For last year 
the deficit financing wIll amount to 
&. 3,.000 crores. I hope thiG year the 
deficit will be reduced by various 
measures. It should also be supple-
mented by an efficient public distribu-
tion Gystem. 

Finally, I would say that inflation 
lS a regressive form of taxation, which 
makes the poor poorer and rIch richer. 
It makes economic calculations impos-
-sible and it al'30 makes rational plan-
ning extremely difficult. In the begin-
ning people may feel happy with a 
creeping inflation because everybody 
has more money in their pockets. But, 
ultimately, with galloping inflation the 
economy breaks down, and this has 
serious political cODsequences. It was 
the run away inflation which was res-
ponsible for the fall of the Weimer 
Republic in Germany and the growth 
of Nazism. 

It was the rapid increase in prices 
in 1974 which gave an opportunity to 
the Opp~)ition partIes to build up a 
movement Which resulted in the com-
ing up of the Janata Party. At the 
time of elections, it was toe tax 
evaders, blackmarketeers and hoarders, 
who had suffered as a result of our 
policy and who financed the Janata 
P arty and helped them to defeat the 
Congress. This is my interprefation 
of the situation. So,. we have to be 
very careful about inflation and take 
both short-term and long-term mea-
sures to see that this evil of rislng 
prices is contained. 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES AND 
CIVIL SUPPLIES (SHRI PRANAB 
MUKHERJEE): Mr. Chairman, I have 
liRtened to the speeches of the hon. 
Kembers lind I am grateful to them 
for the tVSQ"ious suggestiot1s which the 
bon. MeJtt)ers have made. I agree 

with the suggestitln Of Prof. AI .... 
Dandavate that thit t3 an isaue on 
which we should have discussiOD 
irrespective of party conGideratioD', 
because it aft'ects everyone of us, aacl 
we should try to evoLve a poUc;,. 
through which we are in a position 
to overcome the crisis. 

So far as the price trend h concern-
ed, nObody in the Government has 
said, either on the floor of the House 
or outside, thal it is within OUr con-
trol. We have ourselves admitted 
that the situation is disturbing. lhe 
problem is how to tackle the situation 
and what can we do both in the short.-
term and in the lC'ng-term. 

So far as the short-term arrange-
ment is concerned, we have discu~ed 
it in greater detail, either in the form 
of questions or in the form of various 
other motions the steps that are al-
ready being taken. But if we look at 
the trend over the period Of 4-5 yearn, 
We will find that it is fluctuating, 
depending upon certain policies and 
decisions taken by the Government. 

Shri Jyotirmoy Bosu was quoting 
certain figures, and I agree with him 
that during the first two years of 
Janata rule in 1977 and 1978 there wa3 
some price stability. But what hap-
pened after the introduction of the 
budget by Shri Charan Singh, where 
there was a huge unbridged deficit of 
the order of Rs. 1,381 crores and be 
imposed excise duty on almost all 
items? It i., interesting to note how 
the prices behaved. I will quote some 
figures, which will Indicate that this 
particular fiscal decision contributed 
to the price rise, which was otherwise 
stable even during the first two years 
Of the Janata Rule in 1977-78. 

PROF. MADHU DANDAVATE: Why 
"even". 

SHRI PRANAB MUKHERJEE: I 
am coming to that. Do not be impa .. 
tient. In February 1979 the index 
was 184.7. In March, immediately 
after • the introduction of the budget, 
it went up to 189.1; in April it went 
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up to 195.5, in May 198.5, in June 
202.4, in Jl!1y 211.71 and in August 
218.5. Dutlng these fi,ve months after 
the introduction of the budget steadi-, 
ly every month the price went hig~ 
and there is no doubt the budget for-
mulation and the fiscal policy which 
they introduced through the budget 
was one of the important factors con-
tributing to the price rise. My hone 
friend, Professor Dandavate, has also 
made h~3 little contribution by, en-
hancing the railway freight from 5 
per cent to 10 per cent. This is the 
situation we are confronted with 
today. I do not claim that during the 
regime of the Congress it waS. pos-
sible fOr us to' contain the price situa-
tion, to control it. I agree with Mr. 
Bosu when he says that in September, 
1974,4we had a record rate of inflation 
of 34 -per cent,. but while quoting 
figures, clever as he is, he forgot (ton-
veniently to mention that in 1975 it 
was p0'3si1ble for us to reduce it, and 
in 1971' to bring it to a negative rate. 
From 1976-77 there was again a price 
rise. Mr. Bosu is well aware that one 
of the majOr factors was the huge 
procurement which the earlier Gov-
ernment had to undertake between 
1976 and 1977, when a bufter stock 
of the order of nearly 20 million 
tonnes Wa.1 created. As Mr. Danda-
vate pointed out very correctly, 
when the national income is 4.1 to 4.2 
per cent and money supply is 17.5 to 
17.7 per cent, it is obvious that there 
will be an effect on prices. 

As some hon. Member., have also 
mentioned, there was an element of 
external influence also. imported infla-
tion so far as the crude and petroleum 
products were concerned. In 1973 
alone,. seniOr Members like Mr. Danda-
yate and Mr. Boou will agree, we 
had not only to face the situation but 
import inflation also, because in that 
year 80 per cent of our foreign ex-
change was spent on importing three 
"'s, food, fuel and fertiliser, though we 
did not import foodgrains. Petroleum 
alone constituted 50 per cent of our 
total import bill; two-tilirds of our for· 
elJ11 exchange had to be spent on their 

import. It is not poesible for 8Jl7 
Government to insulate it. system. in 
such a way that there is no influence 
of the external situation. 

I am trying to give reasons why we 
are landed in the present situation. I 
will come later on to the steps to be 
taken. We have to see what we can 
do immediately and in the long run. 
So far as the short-term policy is 
concerned, somebody asked why we 
were repeatedly emphasizing the pub-
lic distribution system. It ;8 be-
cause that is the only answer to meet 
a situation like this. Mr. Bosu quot-
ed from the Budget speech of th.' 
West Bengal Finance Minister. There 
also there is the same emphasis. 
though there may be some difference 
in the items here and there. So, we 
have to improve the public distribu-
tion System and -see that the essen-
tial commodities are made available 
to the larger sections of the commu-
nity through organised retail outlet~ 

and at reasonable prices. 

There too comes the question of 
management of supply and distrIbu-
tion. 

SHRI JYOTIRMOY BOSU: And 
sulbsidY. 

SHRt PRANAB M'tJKlIIJRJI:B: It 
is not that we are not giving s)ibsidy-
On certain items we are giving foe , 
instance cement. Mr. Bosu knows 
what the landed cost of cement is and 
at what price we are giving it to the 
consumer. 

SHRI JYOTIRMOY BOSU: Who 
are getting it? 

SHRI PRANAB MUKHEBJEE: 
Take sugar. It was to be distributed 
by the Food Corporation. Certam 
State Governments have their ow. 
arrangements. But mainly these are 
the States where the sugar mills are 
there and which produce sugar. The"j 
have their own arrangements. But 
for the non-sugar-producing area .. 
the entire distrJbution arrangemellt 
was lett to the Food Corporatio:a J 
India. When the dual pricin, sYl*em 
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of ~r was Jiven up, n_turally they 
.w,al1ded their operational machinery 
t8nd it took sometime, when it was 
reintroduced from J 70tb or 18th of 
December, 1979 to build it \1p. 1 I!cUl 
tell the hon. members through you, as 
to how it has improved. Actually in 
the whole month of January and 
February, we were not in a position 
to despatch 'Whatever was allocated to 
the States and we USed to receive this 
complaint from almost every Minister 
of Civil Supplies of the co:ocerned 
affected states. But from March 
onwards, the position has improved 
a little bit, I am not sayine that it 
bas improved much, but it has lm-
proved to some extent and I have 
cheeked up with the Miniaters in-
charge of Civil Supplies of the various 
State Governments that the ,supply 
position is slightly improving Every-
day: six to seven thousand tonnes of 
sugar is being transported to various 
ctonSumlng States. So far as edible oil 
is concerned, everyday about a thou" 
aand tonnes of edible oil is ,being im-
ported When a situation like thia ia 
created, it takes sometime to bUlld 
up the infrastructure. For inStance, 
I can cite one example. When we 
imported edible oil, particularly, palm 
oil, rapeseed oil and ROD oil, the 
State Governments had to make cer-
tain efforts to see that the consumers 
are llaed to these particular items and 
naturally it took some time. Take the 
caSe of West Bengal. They made 
elaborate arrangements for convinc-
ing people about the utility of these 
types of edible oils and when the 
people are convinced and when the 
off-take started, we are in a position 
to supply them. It takes some time. 
In the period in between, when the 
substitute is not readily accepted 11Y 
the people, there remains a gap, be-
cause it is a question of demand and 
supply; whatever is needed and what-
ever is available. We are trying to 
bridge the gap between the two hy 
inlpor1;ing. 

It baa been suggested and we have 
made it quite clear particularly on 
one item. So far as su,ar Is concern-
13 LS-I! 

ed, I am mentioning spectf1caU;r, be-
cause one hon.. m.ember bas meotiea . 
ed it again, that there is DO sCbemi: 
for exporting .ugar SO far .. the Our-
rent year is concerned. It .is known 
to the hon. members that India t. a 
sugar exporting country and it .\a8 
certain commitments as a contracting 
pcu·ty of the international ausar .... 
nisation and we are trying to see to 
what extent we can meet our commit-
ments and whether there is a way 
out. But so far as the physical ex-
port is concerned, we have to export 
a very little quantum to meet oUt 
commitment. 

AN HON. MEMBER: How much? 

SHRI PRANAB MUKlIlmJEE: 
25,000 tonnes. We haVe to meet that 
commitment sO far as EEc i. con-
cerned. But what we nonnally eX-
port, six to eight thousand tonnes, 
that type of export has not taken 
place, the STC has not come to the 
market. I do not know why this 
type cf news is coming and creating 
a panic among the people that sugar 
is gOIng to be exported. 

SHRI JYOTIRMOY BOSU: Not only 
sugar, onien, meat and every item. 
Your 'export or perish' policy, this' 
dangerous formula sold to you by the 
rich nations is destroying us. It 
should be stopped forthwith. 

SHRI PRANAB MUKHERJEE: So 
far as the formula of 'export or 
perish' is concerned, I want to say 
that today we are in a situation when 
we are not to adhere it strictly. At 
one particular time, we were, we had 
to export our raw materials and our 
foodgrains, only to earn some 
foreign exchange to meet certain 
essen th,l import items. Take the 
case 01 onion. It is true that at the 
time of elections, the priCe of onion 
went high and before elections al~o. 
Tha t was the issue. 

SHRI NIREN GHOSH (Dum Durn): 
The prices of cereals are al80 mount .... 
ing up. 
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am' givin, a typical case. Everyday, 
I used to receive repreeentations from 
tM onion producing districts of N8Sik, 
Pune aad certain other 8.l'eas of 
Maharashtra and then I tried to con-
tact the Civil Supplies Corpora'lon of 
the various states to find out whether 
theY' are in a position to purchase 
onion 56 that the growers are not 
forced to sell at throw-away prices. 
They do not have the mechanism, 
there is no adequate stor84e facility 
ot transport facility available and if 
you do not permit a limited quantum 
to be exported, the real victim would 
be the growers. 

SHRI JYOTIRMOY BOSU: Only 
the surplus should be exported. 

SHRI PRANAB MUKHERJEE: I 
can inform the hon. members that 
initially I was against the eXPort and 
I requested them, let uS watch tbe 
market situation and whatever we 
bave permitted in the initial stage, 
25.000 tonnes ' .. 

SHRI NIREN GHOSH: Why is it 
that ~.there is no transport facility 
available? 

SHRI PRANAB MUKHERJEE: Be-
~ . / cause, wagons are not avaIlable. 

SHR! NIREN GHOSH: There is no 
transport facility, there is no cereal, 
there is no power. there is nothing ... 

SHRI PRANAB MUKHERJEE: 
There is something. I do not agree 
with the hon. Member that there is 
not anything. Between what We re-
quire and what we have, there is a 
gap. It should be our endeavour to 
bridge that gap. That is the long-
term polley, where the question 
comes and the only answer to this 
problem is to augment our'! produc-
tion and to improve the quantum of 
availability. Unless We haVe more to 
meet OUr demand, we are to con-
front with a situation like this that a 
eoun.try which Is having a little sur-
phut does not find the market for that 
little surpluJ. The entire economy 

is a marginal ~nomy. It you hav~ 
a Ut~le surplu,s. yOU find. ~ pro~ 
!em. of market ~dt if you have a 
little deficit. immediately. the prj.ce 
goes up. ,If yOU ask, why it happens 
and how we are going to solve it, 
that radical solution does not lie 
with me and I cannot s&Y that over-
night this -'\vould be improved. 

I do not say that the situation is un-
der control. But what I can say is 
that there are some satisfaetot'y 
trends even when we make a compa-
rison between the last two weeks. 1 
am not saying that there is anything 
to be encouraged about it. There has 
been a trend, a little declining trend, 
in certain items. For instance, what-
ever the 3 per cent rise in the whole-
sale price which IMr. Jyotirmoy Bosu 
has quoted in the last two months; 
out of 2 per cent rise in the past 
two months, 90 per cent goes to four 
items, sugar, khandsari. gur and edi-
ble oil. These four items contributed 
90 per cent of the 2 per cent rise. 
Therefore, one point is there that 
in respect of other items, there has 
been a reason abe stability. Other-
wise, it would have been much more 
than 3 per cent. If 90 per cent of 3 
per cent rise in wholesale price goes 
to these four items, then in respect 
of the prices of other items at least 
there is not an upward trend. If 
Mr. Dinen Bhattacharya has any ob-
jection to the word "stability". I 
can say that there at least no up-
ward trend. 

So far ac:: the distribution is con-
cerned, I haVe alreay mentioned on 
the floor of this HOUSe and in the 
other House also that We would like 
to have a permanent distribution 
system. It is not merely an ad hoc 
arrangement to meet the requirement 
whenever there is a shortage. There 
should be a permanent distribution 
system. Wherever there is the pulb-
lie distribution system, say, for ins-
tance, in 4 Or 5 States, like, West Ben-
pI, Kerala, Maharashtra and' Tamil 
Nadu.-they have a fairly wen ... eve .. 
loped publie distribution SY"aIl ... 
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job becomes easier. If we can make 
the gO()ds available to tQ.em, it is pos-

• ible for them to distribute the goods. 
But where you do not have it, it is 
Even if yOU want to cover 2000 {'..) 
million people, through retail outlets. 
Even if you want to cover 2000 to 
4000 people through one retail out-

let, in whatever manner it may be, 
We haVe asked the state Govern-
ments to make use of whatever agen-
Cy is available, panchayats', coopera-
tive societies, other registered organi-
sations, fair price shops, public dis-
tibution shops, whatever the nomen-
clature they may like to give, let 
them give it. But let there be a 

certain retail ou tIet through which \\Te 

can at least distribute in a limited 
way a part of the requirement of the 
consumers. That arrangement is 
being made. We are doing that. 

SHRI CHITTA BASU: The que~tion 
is: Where is the supply? 

SHRI PRANAB MUKHERJEE: So 
far as the supply is concerned. as I 

have already said, we had a discussion 
with the State Ministers of Civil Sup-
plies and cooperation and we identi-
fied certain items. These items are 
lmown to the hon. Members. If thev 
want, I can repeat them. They ar~: 
edible oil, sugar, standard cloth, paper 
for exercise books, match boxes; some 
States have included toilet soap 
also ..... 

SHRI JYOTIRMOY BOSU: Vlbat 
about pulses and cereals? 

SHRI PRANAB MUKHEHJEE: 
"Cereal'S" is always there. As regards 
pulses some State Govern!n4?nts 
have included It, not all the State 
Governments. For instance, West 
Bengal !I-~ ~eluded "pulses" and they 
have made their own arrangement. 
They are not bothering Us about it. 
They haVe made their own arrange-
ments. Certain other States have 
also included certain other items 

~ 

SImI DINEN BHATTACHARYA~ 
Why afe you excluding cement? Ce ... 
. JRent • pat a ~ lUXlll)' iten)" 

PROF. MAJ)HU DANDAVA1"E: 
Cement is already included . 

SHRI PRANAB MUKHERJEE: Ce-
Dlent is already there. Cement, dle-
sel and kerosene are already there 
and every agency is identified ..• 

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): You say ... 

MR. CHAIRMAN: Mr. Halder, 
please! 

SHRI KRISHNA CHANDRA HAL-
DER: He says the West Bengal Gov-
ernment is distributing pulses through 
their own arrangements. Mr. Mukh-
erjee should say, the West Bengal 
Government is doing a commendable 
job in this regard. 

MR. CHAIRMAN: Mr. Halder, no 
please. It will be unending. Let 
me remind this House that We are 
going to take up the second Resolu-
tion at 5 O'clock exactly and if you 
want answers to all th.e points which 
were raised in the flouse, please al-
low him to speak in his own fashion. 
If you interrupt and ask questions, it 
will be difficul t. And probaibly you 
would like a reply in a few sentences. ...... 

SHRI PRANAB MUKHERJEE: So 
far as essential commodities are con-
cerned, it is known to the Hon. Mem-
bers that various agencies are there 
but, actually, there was a gap between 
the allocation and the physical avail-
ability, That point, I am myself 
admitting .. 

SHRI JYOTIRMOY BOSU: It is a 
huge gap. 

SHRI PRANAB MUKHERJEE: 
Whatever it is~ you may call it a 
'huge gap' and I may call it a 'gop' .... 

SHRI CHANDRAJIT YADAV: Mr. 
Mukherjee, you have stated that four 
or five States h.qve their own distri-
bution agencies and those are workin. 
__ ~~torUy, but other )States ta1'9 
pot ttUdn, the initiative. Will YOIl 
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take the initiative and invite the State 
Governments to take to a permanent 
distribution system? 

SHRI PRANAB MUKHERJEE: I 
haVe taken up with the State Gov-
ernment-that point, I have already 
mentioned-that they should try to 
open as many retail outlets as they 
can and, for opening the retail out-
lets, they can take the assistance of 
Panchayats, Cooperatives and other 

registered organisations; that what-
ever agencies they would like to have, 
they may try to establish and try to 
cover as many areas as possible. But 
it takes certain time. Each agency 
has been identified to tackle a parti-
cular commodity. For instance, the 
Indian Oil CorporatiOn is taking care 
of kerosene and diesel; the FeI is 
taking care of the supply of food-
grains and sugar while the STC is 
trying to supply edible oil. We have 
not received any complaints so far as 
edible oil is concerned. The only 
complaint is that whatever allocation 
was made has not been made avail-
ODie to the State Government. We 
have ~roved the situation nOW. The 
railway wagons are moving and the 
goods are made available to the con-
suming points. 

So far as match-boxes and other 
items are concerned, the Khadi and 
Villq.ge Industries C011l0ration are 
taking care of them. But there is 
one problem. With the toilet soap 
manufacturers' association certain 
arrangements were made by the State 
Governments, which did not work 
well. We are trying to imprOve it. 
We are talking to them to see that 
the goods are made available to the 
State Civil SUpplies Corporation. It 
has taken certain time, but it has 
started improving. Stia I would 
not say it is satisfactory. 

So far as cement is concerned, the 
Cement Controllers under the Indus-
trial Development Ministry them .. 
lelv~ ~~e car~ qt ft~ fhey are 

also streamlining it but, regarding the 
movem._t, as is latewn to the Mem-
bers, there are severe constraints ... 

SHRI JYOTIRMOY BOSU: Why? 
It it because We haVe no national 
transport policy formulated in 32l 
years! You are not worth YOUr salt. 

SHRI PRANAB MUKHERJEE: Mr. 
Bosu is repeating about the policy ill 
32~ years, but what can We dO? They 
were also trying in the last 321 years, 
to capture power, but till now they 
have not been able to! Somewhere 
they have been successful. Weare 
working in a system in whiCh Mr. 
Bosu is being sent here but the Con-
gress Party is being voted to power, 
though Mr. Bosu's Party was voted 
to power in three or four States. I 
wish him luck for the future. 

But let us not talk about the sys-
tem as I have myself admitted that 
iD a system like this, in which we are 
\vorking, there are shortcomings. Who 
does not know it? He was suggest-
ing there is manipulation by certain 
sugar mill owners: who does not know 
they are manipulating? We are try-
in g to rectify it. 

SHRI JYOTIRMOY BOSU: Be 
good enough and take the House into 
confidence: what is the true first cost 
ex-factory for the production of a 
kiIogramme of sugar, less duties? 

SHRI PRANAB MUKHERJEE: I 
':VII] pass on that information to you. 
But I agree 'with you that in the sys-
tfl111 in which We are working, we 
find that the industries become sick 
but industrialists do not ever become 
sick. (Interruptions). Therefore this 
i... 1he ~ituation. 

Now, Mr. Dandavate was talking 
about black money. I agree that 
black money creates havOc in a situa-
tion of scarcity. But at the same time 
Prof. Madhu Dandavate should alSO 
keep in mina the fact that they got 
the chance, and one thing they diAl 
was this. They might have ari"an--
ce~ against us and .,.In" ~ wilt» 
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put them to dift\culties and other 
things. But, at the same time., it is 
equally true that, during the last 
three years of the Janata rule, not a 
single tax raid took place ... 

AN HON. MEMBER: 30 months. 

SHRI PRANAB MUKHERJEE: In 
their 30 months, rule, not a single tax 
raid took place, as if all tax-evaders 
and tax-dodgers had become honest 
and were complying with the tax 
laws. All the smugglers were releas-
ed. I caD understand if you released 
immediately, forthright, all the poh-
tical detenus. I am even prepared to 
accept -that all those people who were 
detained under COFEPOSA-All of 
them-may not be smugglers: there 
may be one or two mistakes; but it 
is equally true that quite a big num-
ber of them were smugglers, and 
forthright yOU released them! That 
had nothing to do with the Emer-
gency. That Act was passed long 
before the Emergency. You raleas-
ed the smugglers, you stopped the 
tax-raids, yOU did not even take 
strong, enforcement meaSures against 
tax-dodgers and tax-evaders; but 
now you speak against black money. 
I do not know how these two things 
can be reconciled. I do not saY' that, 
by merely resorting to enforcement 
measures, you can control black 
money. Side by side, fiscal mea-
sures are to !be taken; side by side, 
economic measures are to be taken. 
But whatever little bit ... 

SHRI DmEN BHATTACHARYA: 
What yOU could nOt do in 30 years, 
how could yOU expect that they would 
be successfUl in that in just two 
years? (Interruption,) 

SHRI PRANAB MUKHERJEE: I 
am not saying that they should have 
done it within 30 months. My limit-
ed point is this. Whatever little bit 
we had initiated, that too was 'given 
a go-bye. Except that, I have noth-
i~g to add. I have tried to cover 
some of the points which the hon. 
Members had raised. But, once 
again, I would like to reiterate that 

I agree with Prof. Madhu Dandavate 
that this is a matter on which we 
rnust have a national consensus, and 
any suggestions from the hon. Mem-
bers to improve the situation, to im. 
prove the public distribution-from 
Prof. Madhu Dandavate, from Mr. 
Jyotirmoy Bosu, from every one-win 
be welcome and will be considered by 
the Government. 

SHRI SOIMNATH CHATTERJEE: 
The hon. Minister was good enough 
to refer to the fact that, even upto 
the quota that is allotted to the States, 
supplies are not bein g made. That 
is one very serious thing. The other 
thing is that quotas are being reduced 
also, quotas of different commodities 
li'ke kerosene, cement, etc., and even 
the reduced quantities are not being 
supplied. Therefore, the essential 
thing is to see that at least the re-
duced quantities are supplied to the 
States. 

MR. CHAIRMAN: It is not a ques-
tion. It is a suggestion whiCh the 
Minister will take note of. 

SHRl SOMNATH CHATTERJEE: 
This is a very important thing ... 

MR. CHAIRMAN: It is a sugget.-
tion which you have made, land it 
has been noted by the hone Minister. 

SHRI SOMNATH CHATTERJEE: If 
he gives an assurance here, that will 
have an impact on the people, in the 
country. (Interruptions). 

MR. CHAIRMAN: Let me bring to 
the notice of this HOUSe that we are 
going to discuss a Resolution brought 
before this HOUSe by the better hall 
of the society or humanity. Let us 
try to dO better justice to that Reso-
lution also. Prof. Madhu Dandavate 

PROF. MADHU DANDAVATE: Mr. 
Chairman, Sir, when I initiated the 
discussion on the motion that I have 
placed before the House, consciously 
and deliberately I saw to it that r die;. 
not inject any politics into it, nor did 
I try to inject any partisan attitude 
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into the discussion in the hope that , 
there would be reciprocation of the 
same attituude. No doubt, in a num-
ber 01 speeehes there was a recipro-
cation of that attitude. But sO{lle 
people have an allergy for the Janata 
Party and tibe Janata Government and 
they did try to drag in the Janata 
Party and the Janata Government. 
Old habits die hard. 

1 would not take mUCh cognisance. 
I will only say this much. As a Mem-
ber of this House, I have tabled a 
number of questions on national in-
come, price stability, agricultural 
production etc. in the years 1977-78, 
1978.79 and from the Treasury Ben-
ches there have !been written replies 
whiCh actually confirm what we have 
been saying about the progress achie-
ved in the field of price stability, in 
the field of production of food grains, 
in the field of build up of foreign 
exchange reserves, etc. All these 
things have been confirmed. Thpre-

fore, I need not give a separate reply 
to that because that has come from 
the Treasury Benches itself. But I 
would like to raise a certain issue. 

As far as the p\lblic sector is con-
cerned in my initial remarks I did 
not to~ch upon that point. Briefly 
I would like to mention that I want 
the public sector to oCCUPy the com-
manding heights of our economy. It 
should !become more efficient. I 
would like the Government to find 
out whether We can introduce an ele-
ment of competition into the fleld of 
public sector. But remember, I do 
not want competition between the 
public sector and the private sector 
but I want an element of competition 
to be introduced in the public sector 
itself so that with that competitive 
spirit it may be possible for us to 
uugment the efficiency of the public 
sector and if the public sector is able 
to generate more surpluses, those 
surpluses can be ploughed back for 

the expansion 01. tbe same public sec-
tor. Actually thoSe surpluses can be 
utilised for SOCial welfare activities 
and other developmental activities. 
That is a roncrete proposal I would 
like to make. 

Sir, there was a lot of d1scuaeioD 
about sugar industry. Our friend~ 
Mr. Reddy said a lot about sugar in-
dustry ... 

AN HON. MEMBER: Sugar Reddy 
--4Shri Ram Gopal Reddy. 

PROF. MADHU DANDA,," ATE: I 
am referring to the sweet Reddy, Sir. 
Even before the Bhargava Commis-
sion was appointed, there was an old 
Gundu Rao Committee and even on 
the basis of the findings of the Gundu 
Rao Committee-Sir, I went through 
the old records and my speeches in 
the Fifth Lok Salbha and even at that 
time I had pointed out this thing to 
the House-out of 215 sugar factories 
working in 1969-70, 113___,please note, 
out of 215 factories, 113 sugar mills 
had an age between 32 and 67 years. 
So yOU can very well imagine that 
when some of the mills are So old, 
they are bound to be sick. You have 
anticipated their sickness. There-
fore, as a result of that, if sugar pro-
duction has gone down, you cannot 
blame the workers. There are other 
reasons. No.1-there has been bad 
management. The machinery were 
very much outmoded. 

Disputes are pending between the 
cane-growers and the sugar factory-
owners. At the same time, there has 
'been a failure to re-allocate the sugar 
factories according to the agro-cli-
matic conditions. Lastly I will again 
repeat it-I have made a reference to 
that. What is 'going to be the tate 
of the nationalisation of the sugar 
industry? If you do not want to. 
nationalise, tell us frankly and tell 
the sugar factory-owners frankly so 
that they may know where their inte-
rests lie. But if We go in for nationa. 
1isation, do it without any delay so 
that it does not happen that the sugar 



industry becoaes a nO-man's proper-
ty-neither in the public sector nor 
in ,the private aector. 

There is another aspect. There are 
some friends who have referred to 
state tradin, in foodgrains. I fully 
agree that unless yOU are able to have 
a proper nationalisation or state trad-
inC in foodgrains, particularly, the 
wholesale trade and build up the 
bu.1fer stock and if We are aWe to 

,gIve adequate quantity ot foodgrains 
to the public distribution machinery, 
then only we will. be able to supply 

foodgrains aDd other commodities 
Therefore we have to remove one par: 
ticular lacuna which exists in this 
machinery. 

There is an essential distinction 
between the marketable surpluses 
and the marketed surpluses. To-day 
they are taking advantage of that 
lacWla. What is important is marke-
table surplus. The markeable sur-
plus is not coming in the procurement 
What is coming is only marketed sur~ 
plus. Therefore, this particular 1a-
cu_a also has to be plugged. But1 that 
Wlll mean displeasing certain kulak 
lobbies. Unless you are prepared to 
do that, I don't think We will be 
able to succeed. 

Sir, the non-productive expendi-
ture is going uP. That also will have 
to be reduced. As regards Preventive 
Detention Act, I want to go on record 
that if we had opposed it, it was not 

I that We had any love for the smug-
glers. I would like to tell yOU that 
we had no love for the smugglers. 
Our experience in the past in the 
Fifth Lok Sabha, was that in this 
very House I had secured an assur-
ance from the Home Minister and the 
then Prime Minister, Mrs. Gandhi 
that MISA would not be misused for 
the political workers but when the 
Emergency was declared. right from 
Jaya Prakash Ji down to the ordi-
nary workers like myself were vic-
tims of MISA. If we had opposed 
that, We opposed it because of this. 

My contention is that if there is 
the Eatrential Commodities Act, in 

that case, let us try to plu.g all the 
lacunae. You will have our full c0-
operation. And. if we are able to plu& 
all the loopholes, then the Essential ~ 
Commodities Act can be etlecUvel7 
utilised and the problem can be sol-
ved. 

Sir, Prof. Mahajan made a very 
valuable and important suggestion. 
He said that we had also imported 
the inflation. I fully agree with that. 
I will conclude with this POUlt. If 
the imported inflation is to be expor-
ted, in that case, I have concrete 
suggestions. I will repeat them-I 
had cursorily made them in the beg .. 
inning that in this very House the 
Minister of Petroleum had already 
confirmed that whereas last year the 
crude oil that was imported was at 
a cost of Rs. 4,000 crores, in 1980-81, 
this bill is likely to go upto Rs. 5,000 
crores. I am giving the figures. he has 
mentioned. If this is going to hap-
pen, I want to insist that you must 
tell the industry that some of thei r 
products must be exported and that 
they must maximise the export of 
certain industrial products. We must 
be abJe to accumulate ~ome foreign 
exchange thereby We shell be able to 
off-set the imported inflation that Is 
coming in. I am sure this point is 
being examined already. I thiqk the 
Minister for Petroleum. haa. indirect-
ly hinted that they are already wor-
king on this particular point. I am 
sure that if this precaution is taken. 
in that case. this particular lacuna 
can be completely removed. I want 
to conclude with this note. The Resolu-
tion or Motion which I have molIfK1 
does not cast asperation on anyone. 
All that the Motion says is: 

"That this House expresses its 
deep concern at the steep' rise in 
prices of essential commodities and 
recommends that urgent steps be 
taken to bring down the prices". 

I don't think any section of this House 
is against recommending to the Gov .. 
ernment the adoption of concrete 
measures that will bring down the 
prices. Therefore, this may be one 
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ResOwtion or Motion which_ can be 
a consensus motion on which there 
will be no difference of opinion at 
all. 

Therefore, I commend to this House 
that this Motion be adopted unani-
mously, 

SH1U JYOTIRMOY BOSU: I want 
half a minute only. I had made it 
clee.r. I want tlie Minister to tell us 
whether the multi-millionaires, the 
salt and coal racketeers) in Bihar-in 
reply to a Calling Attention the Mini-
ster had categorically said that 
actions are being taken-had been ar-
rested. If so, how many officers 
were arrested and whether those offi-
cers and businessmen who were 
arrested. were released Or not. No-
thing more than this. 

SHRI PRANAB MUKHERJEE: 
That information has to be collected. 

MR. CHAIRMAN: Now, what is 
going to be the position? 

PROF. MADHU DANDAVATE: Sir, 
I move that the Motion be ,passed. 

MR. CHAIRMAN: I shall now put 
the Motion moved by Prof. Dandavate 
to the vote of the House. 

The Question is: .... 

PROF. MADHU DAND,AVATE: 
Before you put the Motion to vote, 
I would Dke to know from the hon. 
Minister one thing .. Is there anything 
in the motion which is not acceptable 
to anyone? If not, let him accept it. 

SHRI PRANAB MUKHERJEE: 
You have already made your sugges-
tion and I haVe requested you to 
withdraw the motion becaUSe we are 
considering your recommendation. 

MR. CHAIRMAN: I will nOW put 
the motion to the vote of the House. 
The question is: 

'~at this House expresses its 
deep conc~rn at the steep rise in 
prices of essential commodities and 
N"Commends that urgent steps be 

taken to bring down tne prices." 

The motion was negatived. 
MR. CHAIRMAN: Mr. J'yotirmo7 

Bosu, would like also to preas your 
motion. 

SHRI JYOTIRMOY BOSU: Yes, I 
press my motion. 

MR. CHA.I.RMAN: I shall now put 
the motion moved by Shri Jyotirmoy 
Bosu to the vote of the House. The 
question il: 

"'I'ha t this HOuse notes with deep 
concern and anguish the unprece-
dented price rise and widespread 
blackmarketing of many items and 
recommends that a net work of pub-
lic distribution system be created 
within three months from date." 

The motion was negatived. 

17.18 hrB. 
MOTION RE: INCREASE IN INCI-

DENCE OF RAPE ON WOMEN 

MR. CHAIRMAN: Now, the House 
will take UP the next motion by Shri-
mati Geeta Mukherjee. 

SHRIMATI GEETA MUKHERJEE 
(Panskura): Mr. Chainnan, Sir, with 
heavy heart but with some hope I xi'se 
to move mY motion which is as folloWS: 

"That this HOUSe expresses its 
grave concern at the alarming inci-
dence of rape on women, particu-
larly by anti-social elements enga-
ged by the vested interests and on 
occasions even by the police in 
di:frerent parts of the country and 
urges upon the Government to take 
effectiVe steps to prevent their re-
currence. c, 

Sir, I earnestly appeal to all the 
hon'ble Members of the House to sup-
port it. I believe they will do so 
and act as the conscienCe of the na-
tion is crying a halt to this heinous 
crime against the women, against 
the entire society .and against th~ 
humanity. The peculiarity of rape as 
a crime is that here social stigma 
is attached more to the victim 
than to the perpetrator of the crime 
and consequently very few ea8. 
actually come to light. Thanks to 


